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FINANCE BILL, 1973

THE MINISTER  OF  FINANCE 
(SHRI YESHWANTRAO CHAVAN): 
Sir, I beg to move*

“That the Bill to give effect to 
the financial proposals of the Cen-
tral Government for the financial 
year 1973-74 be taken into conside-
ration.”

♦Moved with the recommendation of the Presiien .
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I have already outlined the salient 
.features of the financial proposals m 
my Budget speech. The specific pro-
visions have also been spelt out in de-
tail in the Explanatory Memorandum 

-which was circulated to Hon’ble Mem-
bers. I do not, therefore, propose to 
'cover this ground once again.

In the past nearly 2 months that 
the Bill has been before this House 
I have had the benefit of receiving va-
luable suggestions from Honble Mem-
bers of both Houses. A number of 
-others have also written to me offering 
their views and recommendations on 
the proposals. 1 would like to take this 

•opportunity of expressing my gratitude 
to all of these who have given the 
-benefit of their comments. I have also 
met and discussed the proposals that 
affected them with the representatives 
-of various Associations. I had also 
asked the concerned officers of the 
Ministry cf Finance to hold similar 
discussions with Associations and other 
agencies representing the different 
sectors of trade and industry and also 
to undertake on-the-spot studies for 
assessing the difficulties, ft any, that 
they might be experiencing on ac-
count of the Budget proposals.

The proposals made by me in the 
field of direct taxes have generally 
been well received in this House as 
well as outside. The scheme of par-
tially integrated taxation of non-agri- 
cultural income with income derived 
from agriculture represents an impor-
tant step in mobilising resources from 
the agricultural sector. It will also 
be helpful in combating tax evasion 
by reducing opportunities for camou-
flaging ‘black’ money. We have receiv- 
•ed several comments cn the various 
provisions of the Scheme. It has been 
Tepresented that the disallowance of 
agricultural income-tax in computing 
the net agricultural income will ope-
rate harshly in the case of taxpayers 
in States which levy agricultural in-
come-tax. I feel that, in the interest 
of equity, it will be desirable to al-
low agricultural income-tax paid under 
a State law as deduction in comput-
ing the net agricultural income for 
Purposes of the scheme of partial in-

tegration of agricultural and non-agri- 
cultural incomes. This will place tax-
payers in States having agricultural 
income-tax on par with taxpayers in 
other States. I accordingly propose 
to move a specific amendment to the 
Bill to secure this objective.

Under the proposal for partially inte-
grated taxation of non-agricuJtural in-
come with inccme derived from agri-
culture, the agricultural income will 
be taken into account in determining 
the rate of tax applicable to non-agri- 
cultural income in the case of indivi-
duals, Hindu undivided families, un-
registered firms, associations of per-
sons, bodies of individuals and artifi-
cial juridical persons who have non- 
agriculturad income exceeding Rs. 
5,000. The Bill sets forth the manner in 
which income-tax will be calculated In 
such cases. For this purpose, the agri-
cultural and non-agricultural compo-
nents of a taxpayer’s income will first 
be aggregated and income-tax calcu-
lated on the aggregate as if such ag-
gregate were the total income. Income 
tax will then be calculated on the 
net agricultural income as increased 
by an amount of 5.000 rupees, as 
if such increased net agricultural in-
come were the total income. The dif-
ference between the two sums thus 
arrived at will be the income-tax pay-
able by the taxpayer on his non-agri- 
cultural income. As hon’ble Members 
are aware, the Bill seeks to continue 
the differential rates of surcharge on 
income-tax in the case of individuals, 
Hindu undivided families etc., depend-
ing upon whether the taxable income 
exceeds 15,000 rupees or not. The ap-
plication of these differential rates is 
likely to cause some difficulty in cases 
where the net agricultural income of 
a taxpayer does not exceed 10,000 ru-
pees and the aggregate of the agricul-
tural and non-agricultural incomes ex-
ceeds 15,000 rupees. This is because, 
in such cases, surcharge cm income- 
tax on the aggregate income will be 
calculated at the rate of 15 per cent* 
while the surcharge cn income-tax on 
the net agricultural income as increas-
ed by 5,000 rupees will be calculated
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at the rate of 10 per cent. The re
sult will, therefore, be that the liabi
lity to income-tax in such cases �-ill 
be somewhat higher than intended. I, 
therefore, propose to move an amend
ment in the relevant provision to se
cure that in cases where the aggre
gate cf the agricultural and non-agri
cultural incomes exceeds 15,000 ru
pees, the surcharge on income-tax on 
the net agricultural income as in
creased by 5,000 rupees will be calcu
latel at the same rate as is applicable 
in respect of the aggregate income. 
This will benefit taxpayers having ag
ricultural income not exceeding 10,000 
rupees if their aggregate income ex
ceeds 15,000 rupees. 

On the Central Excise side, my as
sessment is that the reaction to the 
proposals have net been too unfavour
able and they do not, therefore, re
quire any major modification. How
ever. there are certain areas where I 
think some changes are necessary 
mainly with a view to providing some 
relief to the small manufacturers and 
to remove certain disparities. 

It may be recalled that I had modi
fied the criterion for giving relief to 
small manufacturers of blanded or com
pounded lubricating oils and greases by 
doing. away with the power criterion 
and substituting in its place a slab 
exemption based on quantity limits of 
clearances. I had proposed exemption 
up to 100 metric tons of such oils 
and greases in respect of a manufac
turer w•hose total clearances during 
the preceding financial year did not 
exceed 200 metric tons. Thcugh this 
has fairly served the purpose I had 
in view, it has been represented that 
these quantity limits might affect a 
few marginal units somewhat adverse
ly.· I, therefore, propose to remove 
this hardship to these units also by in
creasing the limit of total exemption 
from duty fr.::m 100 to 200 metric tons 
and correspondingly modify the other 
ceiling from 200 to 300 metric tons. 

Carbon black was earlier classifiable 
as paints and varnishes but was ex
empted. It has now been brought under 

a new tariff item carrying a rate of 
duty of 10 per cent ad valorem. In. 
the pr.::cess of making changes by no
tification for giving effect to the Budget 
proposals, some manufacturers of cer
tain pigments and dry colours prepar
ed in admixture with carbon · black, 
who had been wholly exempted from 
excise levy earlier, have been brought 
in the d}ltiable sector. Since the manu
facturers of such mixtures of dry 
co!ours are mostly in the small sec
tor, I propose to restore the pre-Budget 
position. 

Hcn'ble Members will recall that in 
the proposals I had made in respect of 
the concessions for smaller paper mills 
having no bamboo pulp plants attach
ed to them, there is a stipulation that 
such mills, while availing of the con
cessions wculd not be permitted to 
avail of a parallel concession for the
usage of unconventional raw material, 
like bagasse and cereal straw in the 
form of pulp. Some of these smaller 
paper mills have represented that 
where they have clearances in excess 
of one thcusand metric tons, this res
triction would adversely affect them in 
respect of varieties of paper contain
ing such unconventional raw mate
rial. I, therefore, propose to make a 
suitable modification so as to provide 
that such mills would also get the 
concession up to 9 paise per kilogram 
for the use of unconventional raw 
material where the quantum of relief 
because of the slab exemptions al
ready prescribed fer clearances falls 
short of this figure of monetary re
lief. 

With the withdrawal of the exemp
tion in favour of electric motors de
sig�ed to work at a pressure not ex
ceeding 50 volts, certain mini-mctors 
used in battery-operated toys and edu
cational kits have also been brought 
into dutiable category. As a measure 
of goodwill towards children and stu
dents who might derive pleasure or 
profit through the use of such toys 
and kits propose to exempt electric 
motors designed to work at a pressure 
not exceeding 5 volts from duty. 
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The leavy of excise duty on glass- 
wool as against the ccntinued exemp-
tion of slagwool is reported to  hav? 
caused an inequitable burden on cur-
tain varieties of glass wool whose pri-
ces are com r arable tc those of slag-
wool. Glasswool is known to be ma-
nufactured by two different processes 
one of which is called the Hager pro-
cess. The product manufactured under 
this process is said to be much chea-
per than the one manufactured by the 
other process. I therefore propose to 
reduce the duty on glasswool  ma-
nufactured by the Hager process to 20 
paise per kilogram, so as to ensure an 
overall equitable incidence of duty 011 
glasswool. While doing so I also pro-
pose to remove the advantage in fa-
vour of slagwool by imposing on it 
the same concessional tfate of .duty 
as on the cheaper variety of glass- 
wool.

Coming next to customs duties, a 
number of representations have been 
received from the film industry asso-
ciations and some renowned film pro-
ducers against the proposal to  en-
hance the import duty on raw cinema-
tograph films from 15 paise to 50 paise 
per linear metre. The" fears that have 
been expressed are that the  higher 
duty will impose an unbearable bur-
den cn the entire film industry. I must 
confess that I am not fully able to 
share this feeling. Even according to 
the industry’s own assessment,  the 
additional burden on account of the 
higher duty may be of the order of 
Rs. 1.5 lakhs on a colour feature film 
with 50 release prints. Big producers 
who invest lakhs of rupees in  such 
films should not find it difficult to 
absorb this additional burden by ef-
fecting economies elsewhere in  pro-
duction.

I, however, agree that in the case 
cf small budget pictures which  are 
mostly in black and white produced 
in regional languages, there could be 
a certain amount of hardship. To pro-
vide necessary relief to the producers 
of such films, I propose to redure the 
import duty on black and white raw 
film, both positive and negative, from 
528 L.S.—9

50 paise to 30 paise per lineai me-
tre.

SHRI ATAL BIHARI VAJPAYEE: 
(Gwalior): Even that would be too 
much lor the regional language films.
SHM YESHWANTRAO CHAVAN: 
Let us see and watch. I have also de-
cided to extend the same concession, 
tc sound fiim negatives also as their 
use is in....

SHRI ATAL BIHARI VAJPAYEE: 
This will also be too much for them.
SHRI YESHWANTRAO CHAVAN: 
We have certainly worked this out 
taking that into account, and I think 
that this should be reasonably helpful 
to them, but certainly we shall wntch 
the results of it.

 ̂srn: it stt? ̂   *rt

t  qi«wr  tot 4, 
ir  | 1

SHRI YESHWANTRAO CHAVAN:

stpt *1 rr v; zm

A  Jr£r  swr 1

I have also decided to extend  the 
same concession to sound film nega-
tives also as their use is in the pro-
duction of not only colour but black 
and white films also. Both these things 
will certainly help them.

Another item in respect ctf which a 
large  number  of  representations 
have been received including letters 
from some hon. Members is plastic 
materials. Plastic materials excepting 
a few on which the duties were bound 
under the GATT have already been 
paying the basic customs dutv at 100 
per cent ad valorem. As I had men-
tioned earlier, I have only rationalised 
the rates of duty on the GATT-bound 
items to bring them at par with the 
general rate of duty on other plastic 
materials.

One of the items affected by  this 
increase, however, is cellulose nitrate 
sheets. I understand that these cellu-
lose nitrate sheets are used in  the 
manufacture of  combs  popularly
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known as Jessore combs. These combs 
are stated to be traditionally manufac-
tured by the people who had migrated 
to West Bengal on the eve of parti-
tion and that presently about 25,000 
of such people depend for their live-
lihood on such comb manufacture.

As cellulose nitrate sheets are not 
manufactured in India, they have to 
depend solely on imports for their pro-
duction, and the representation is that 
the industry will not be able to bear 
the incidence of the higher duty. In 
order that the higher duty does not 
adversely affect this traditional and 
labour-intensive industry, J propose to 
reduce the basic customs duty on cel-
lulose nitrate sheets from 100 per cent 
to 60 per cent ad valorem. This will 
reduce the cumulative incidence of 
import duty from 208 per cent to 138 
per cent. This, I hope will provide 
adequate relief to this industry as 
well as to the manufacture of optical 
frames and bangles which too are la-
bour intensive.

There are also about 115 small-scale 
units producing polyethylene woven 
bags from high-density polyethylene 
tape which is also one of the plas-
tic materials affected by the increase 
in import duty High density polyethy-
lene in indigenously availr^le but be-
cause of inadequacy of supply, imports 
have been recently liberalised for ac-
tual users. It has been represented 
that with the revised rate of duty the 
cost of the imported material wo^ld 
be much higher than the orice of in-
digenous material. This industry 
which has been started mostly by 
self-employed engineers is still in its 
infancy and needs encouragement if it 
is to compete with jute bags. In 
view of this consideration, I pro-
pose to reduce the duty on high 
density polyethylene used in the ma-
nufacture of woven fabrics for polye-
thylene bags from 100 per cent to 60 
per cent ad valorem. With this relief 
the overall incidence of import duty 
would come down from 208 per cent 
to 138 per cent.

The net effect of all these reliefs 
that I  have proposed so far will be

a loss of revenue of about Rs. 2 crores 
in a full year.

Sir, I move.
SHRI S. R. DAMANfl (Sholapur): 

What about import duty on cotton?

MR. SPEAKER: Not at this stage. 
He will have enough opportunity later.

Motion moved:
“That the Bill to give effect to the

financial proposals of the Central
Government for the financial year
1973-74 be taken into consideration.”
15 hours have been allotted for all 

the three stages of the Bill. If the 
House agrees, we may have 10 hours 
for general discussion, 4 hours for 
clause-by-clause consideration and one 
hour for the third reading.

SEVERAL HON. MEMBERS: Yes.

SHRI A. K. GOPALAN (Palgliat): 
Mr. Speaker, Sir, the country is 
facing a serious economic crisis, the 
dimensions of which cannot be hidden 
any longer. Inflation has reached a 
galloping speed, the consumer price 
index has doubled over the decade 
I960—70 and neither the growth rate 
nor the rate of domestic savings in 
real terms has been attained as
planned specially since the Third 
Plan. Resources mobilised at the
expense of the masses of consumers 
through commodity taxation and in-
flationary financing have been fritter-
ed away in luxury consumption and 
also in non-development outlays, in 
an expanded police and defence com-
plex to enforce ‘law and order’.
Self-reliance is a far cry when the
pace and pattern of development re-
main retarded.

This, in substance, is the position 
so far as the situation in the country 
is concerned. I want to deal with 
each subject, prices, industry, agri-
culture etc. As regards prices, I do 
not want to say more except that 
the Economic Times of March 25, 1973 
has said that industrial raw materials 
registered a price rise of 32 per cent
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«nd food articles 19.8 per cent over 
a 12-month period. Among the food 
articles edible oils reported the 
highest increase of 43.9 per cent, 
pulses 26.5 per cent, vegetables 19.3 
per cent, cereals 18.9 per cent sugar 
15.1 per cent and milk and milk pro-
ducts 12.2 per cent.

Coming to the condition of the 
people and their living, a Survey 
Beport of the Reserve Bank of India 
in 1970 stated that the percentage of 
rural population with an income 
below Rs. 18 per month was 70 in 
1967. It further stated that the nutri-
tional intake of the large number of 
people had deteriorated in 1968 and 
1969. Add to this the millions of 
urban people and we have the picture 
of Indian poverty. And yet in the 
Approach document to the Fifth Five 
Year Plan, Government have the 
courage to say that poverty exists only 
for the lowest 30 per cent of the 
Indian population.

Another thing is that the official 
figures themselves show that, despite 
the alleged success of the Plans, the 
worker’s real income has not in-
creased, but has fallen compared with 
the pre-independence wage levels, in 
spite of the most blatant manipula-
tion of the cost of living index by 
official compilers. This is as far as 
the living condition of the people is 
concerned.

There is scarcity of yam, scarcity 
of cement, scarcity of fertiliser, 
scarcity of steel, there is scarcity of 
everything except the CRP and the 
police. The handloom sector is 
languishing under the callous policy 
pursued bv the C org iG overnm en t  
There is an acute shortage of yarn 
and also the prices of yarn have 
sky-rocketed. The handloom weavers 
*iave virtually been t'lio’.vii out of 
their traditional occupation in every 
part of the country on account of 
the non-availajbility of yarn. At the 
same time yarn has accumulated at 
the producing mills and is not being 
Ufted because the State Governments 
Have no machinery for distribution.

On the one side, in the mills there is 
accumulation of yarn, and on the 
other side in the same town there 
are handloom weavers who have had 
ino work for the last so many months. 
As far as Kerala is concerned, the 
papers who support the Congress 
have written editorials saying that 
they have waited for two months. 
Why is it that the weavers are not 
'getting the yam? When there are 
[reports that yam lies accumulated in 
.the mills, why did the Government 
keep silent. The yam prices are 
shooting up. Ultimately, when the 
I Government came out with a control 
1 order, why is it that the Government 
did not care to create a distribution 
machinery? Why is it that Govern-
ment is not able even today, after 
two months, to created distribution 
j machinery and see that the yam is 
distributed? Who is responsible for 
such a mess in the distribution after 
the control was imposed? If people 
fight against the Congress Govern-
ment, how can they charge the Oppo-
sition that they are standing in the 
way of progress? Are we standing 
in the way of distribution?

Today, there is a report in the 
papers about the power looms in
Delhi. There is a total closure of
power looms in Delhi. There is * 
report' that almost all the power
looms and the handloom units in 
Delhi have been forced to close down 

'for want of yarn. It is nearly 50
| days since the Government imposed 
control over prices and distribution of 
yarn in the country, but none of the 
units in Delhi have so far received 
any yam  resulting in the closure of 
looms rendering over 7,000 workers 
unemployed. It is understood that 
the estimated production loss in the 
capital due to non-availability of 
yarn is about Rs. 6 lakhs per day.

In Kerala there are 3000 bales of 
yarn lying idle and 5,000 bales in the 
Cannanore Spinning Mills alone, 
where we have get a foreign-exchange 
oriented handloom mill. According
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to the Smith India Millowners’ Asso-
ciation, there are 35,000 bales lying 
idle. This is the position. Tne 
report is that for the last two months 
yarn has been lying idle in the mills 
and for the last two months the 
workers have also been lying idle. I 
can understand if xt is for one week; 
or two weeks, but for two months 
they are lying idle. Who is respon-
sible for this?

Was not the Government able to 
understand this? At least the yarn 
that lies accumulated can be distri-
buted. One can understand that 
there is no yarn because of the power 
cut. But one cannot understand this 
when there is yam lying idle in some 
places. The workers are roaming; 
they are idle, and they have no work. 
It is not so far one months; it is for 
months together that they have no 
work. Who is responsible for this, 
Is it not the Government that is 
responsible for this?

I think the Finance Minister will 
excuse me when I ask; have they no 
responsibility for the life of the 
people? I can understand natural 
calamities, and I can understand the 
power cut or anything like that. But 
what I cannot understand is, why 
two months have been taken 
for distribution of the yam that 
is there. Why not at least distribute 
it? Why not make arrangements for 
distributing the yam? And if you 
see that the distribution is not equit-
able, you can make some other ar-
rangement. But that is not being 
done So, today the yarn prices are 
rising all over the country and lakhs 
and lakhs of people are unemployed.

Our slogan is: gartbi halao; give
jobs to the people. The gap between 
our slogans and their implementation 
is so wide. People who are in jobs 
are not able to stabilise their jobs. 
The yarn is there, lying idle. The 
Commissioner from Bombay says: do 
not issue the yarn. Nobody knows 
the reauon. On the other side, there 
are handloom weavers; they are agi-
tating for the yarn; they are struggl-
ing and in jnany places police arrest

them and punish them, not those who 
were responsible for this situation.

Take the power situation. The 
Congress Governments, Central as 
well as State Governments, try to 
find an alibi for the present power 
crisis in the monsoons that failed. 
By saying so, they are conveniently 
covering up their own failures. But 
why have the thermal power stations 
given such a bad performance? Why 
has the Tarapur atomic power station 
become a failure? Why have they 
installed only 17 million kw of power 
against the targeted 27 million kw of 
power in the Fifth Plan? You cannot 
attribute to the rain gods all your 
failures. It is said that due to bad 
or inferior coal the thermal power 
stations output had been affected. 
Who is responsible for the use of in-
ferior coal? Have they been found 
out and punished? Did not the Gov-
ernment know that there would be 
power shortage, several months ago? 
What action did they take to prevent 
the crisis7 Instead of self-reliance, 
they rely on foreign machinery and 
collaboration and bureaucratic corrup-
tion. Again, if there was, proper 
maintenance of the thermal plants, 
at least their capacity could be fully 
utilised.

What is the result of the power 
cut? Several lakhs of people are 
unemployed. The entire set-up, the 
electricity boards, the Central Water 
and Power Commission and the de-
partment of electricity and power are 
rampant with corruption. It is a 
den of corruption. Massive unem-
ployment had been created in Tamil- 
nadu by power cut. According to the 
Times of India report yesterday, as a 
result of the power failure and the 
consequent set back to the small 
scale industries, five lakhs of daily 
wage workers have been rendered 
jobless and almost an equal number 
of permanent employees have to remain 
idle for 5 or 6 days in a week. It 
has also affected major industries in 
and outside Tamilnadu. This is about 
-only one State and there are $0 many 
other States where power cut has
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played havoc. What is the position 
of lakhs and crores of workers who 
had been affected by power cut?

If the Government had thought 
about it and planned properly, it could 
have utilised the capacity of the 
thermal plants to the utmost. We 
had four plans and we knew that the 
most important thing was power. We 
spent so many crores wastefully. If 
we had used them and given prio-
rity to power, we could have met the 
situation. ,

At least six months back, if he had 
seen that there was no rain and water 
was not there and if the thermal plant 
had been used, this calamity would 
not have occurred. We did not do 
that. Whose responsibility is it? 
When I speak about power, I want 
to say something about irrigation. In 
1947, just at the time of Independence, 
the net area irrigated .from all 
sources was 19.4 million hectares. It 
rose to about 20.85 million hectares. 
The crop area has increased fast 
resulting in the decrease of the per-
centage of irrigated area to 17.6 and 
at the end of Third Five Year Plan, it 
rose to 20 per cent in 1967-68 in irri-
gated area, from 19.7 in 1947.

Sir, in a written reply the Govern-
ment told Parliament that tlie per-
centage of irrigated areas was 23 per 
cent. I quote from page 2,000 of 
the Report of the Irrigation Commis-
sion headed by Shri A. P. Jain, puo- 
Iished in 1972.

The irrigated area up-to-date 
from all sources is 23 per cent.’.

This is as claimed by Government. 
Government claims that by the end of 
the Fourth Plan, that is, by 1972-73, 
the irrigation potentialities will cover 
about 42 million hectares. Even with 
the whole potentiality, the utilised 
crop area remains the same. It is 
quite unlikely that the percentage of 
irrigated land will exceed 25. Then,

what is the achievement? The Irriga-
tion Commission Report itself speaks 
eloquently about the failure of the 
irrigation policy of the Government. 
So, when there is failure in irrigation 
there is failure of power also. 
The failures are in both. Both 
these affect employment. We see to-
day that there is unemployment. Not 
only that. As far as yarn is concern-
ed. some yarn is available but there 
is no machinery to distribute it. That 
also has added to unemployment.

As regards cement, that is in t.hort 
supply. At the same time, the con-
sumption price has shot up to fanta-
stic heights. Despite the so-called 
price control, the price of cement in 
the black market has gone up to 
Rs 30 a bag. What is the Govern-
ment doing? They have no machi-
nery for the proper distribution of 
Cement And the Government is 
sitting as a silent spectator. In the 
Kerala Manorama two days back 
there appeared a news item regard-
ing scarcity of cement. There is a 
factory at Kottayam known as 
Nattakam. This is the name of the 
cement factory. They say that there 
is no place to keep the cement be-
cause nobody takes the cement out. 
Nobody purchases it. And so, they 
are in a difficulty as to where they 
should keep it. There is scarcity of 
cement outside. Here there is no 
place to keep the cement. They say 
that this is the position. What is hap-
pening? When there is scarcity outside 
in the country, they say this. There 
is no proper disributioa machinery. 
The people in the Nattakam Cement 
Factory say that they have no place 
where they can keep the cement that 
is produced there. That is another 
drama.

What is it due to? That is the posi-
tion about Cement as also yarn. 
Production of cement is there; pro-
duction of yarn is also there. But, 
nobody is getting this yarn. Those 
who want to get it do not get it at 
the controlled prices. They get it at
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the higher prices. Those who have 
got yarn and cement, give it at a 
higher price.

Take for example fertiliser. The 
other day we had a discussion about 
scarcity of food in Bihar, Maharash-
tra and other places. We also dis-
cussed about land reforms and about 
giving the surplus land to the pea-
sants. i  do not want to go into them. 
Whatever land be there, if you gave 
cheap fertiliser to the peasants and 
if there had been a plan to produce 
more and cheap fertilisers, then the 
peasants would have got the fertilisers 
and improved the production. Im-
proved fertiliser will certainly im-
prove the food production in the 
country.

In the case of fertiliser, a part of 
the real reason for its scarcity may 
be sought in the rigidities of its dis-
tribution. Instances have been noted 
when, at least for a short duration, 
fertiliser stocks under the Central 
quota, meant for areas no more m 
urgent need of fertilisers due to 
drought conditions, piled up with fac-
tories while other areas which could 
profitably use the fertilisers went 
without them. Instead of stepping up 
domestic production of ferM!scrs on 
the basis of real self-reiiancc and 
creating an effective disi-ibution 
system, the Government !s gomg m 
for collaboration agreements w th 
Japanese monoply companies. Engi-
neers of FACT and FCI have express-
ed confidence in India’s ab»lity to put 
up any number of fert'V c/ plants 
using Indian technical expertise. But 
the Government of India seemes to be 
more interested in enaotm^ Japnnc e 
companies to come to Ind*a and ex-
ploit us. If we had put up fertiliser 
plants with indigenous know- h< \v. 
we would have been able to increase 
our fertiliser producMci and conse-
quently our food production also even 
before the end of thu fourth plan. 
The farmer today is interested in 
using fertilisers because he knows he

can increase production. But in the 
villages he can get it only in the 
black market.

Coming to capacity utilisation, in 
many key sectors of the economy a 
good chunk of the installed capacity 
remains unutilised. For example, in 
the case of cement mill machinery, 
rubber machinery, ceramic machinery 
etc., the utilisation of capacity is be-
low 20 per cent. In heavy electrical 
industries and cables and bare cop-
per conductors, it is 11.8 and 8.S per 
cent respectively. In precision ins-
trument castings it is 13.0 per cent. 
In power tillers, three wheelers and 
moped scooters it is 6, 5.9 and 12.9 
per cent respectively.

In tea processing machinery, cranes, 
railway wagons and light and medium 
structurals, the capacity utilisation 
may mark barely over 20 per cent. 
In road rollers, scooters and motor 
cycles, jeeps, etc., the case is the 
same, whereas in consumer durables 
such as electric fans (100 per ccnt), 
dry cells (114.9 per cent), sheet glass 
(90 per cent), vacuum flasks (100 
per cent) etc., there exist full or 
over utilisation.

Government has said that 1972 
witnessed an improvement in capa-
city utilisation. But it must be re-
membered that the main factor res-
ponsible for this is the vastly addi-
tional capacity created in many sec-
tors following the liberalisation of the 
industrial licensing policy. This is 
the reason. We do not know whether 
in 1973 this full capacity can be 
used. The number of licences issued 
have jumped from 363 in 1970 to 877 
in 1972. But the hopes of better 
utilisation of enlarged capacity in 
many industrial sectors was belied in 
many cases. Hence, in spite of a 
rise in actual production during 1972 
compared to 1971, the mean capacity 
utilisation ratio for certain sectors 
declined because of enlarged capacity 
For example, in the case of industrial
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machinery, the percentage of utilisa-
tion fell from 75.9 in 1971 to 585 
in 1972.

13 hrs.

There Is another interesting point. 
It must be remembered that the re- 
sory nature of procurement, producers 
production in the official index was 
mainly contributed by the textile in-
dustry which accounted for 30 per 
cent in the official index. It follows, 
therefore, that but for the improved 
performance of textiles last year, it 
was a period of stagnation and the 
Government figure of improved capa-
city utilisation was based on this 
increase in the textile industry.

I do not want to say anything about 
drought and famine. Even today that 
question was raised immediately after 
question hour. But I want to point 
out that in Ahmednagar district of 
Maharashtra the drought-affected peo-
ple are required to undergo vasec-
tomy opeations before they claim re-
lief. I hope the Minister will en-
quire into this because everybody 
cannot undergo this operation even 
though he may need relief. Then 
there is a scandal about relief and it 
is alleged that the relief wage is not 
paid. It cannot be denied that the 
recent riots in Nagpur and Nasik 
have clearly demonstrated the dis-
tress and misery of the masses. Yet. 
Government have done practically 
nothing in the matter.

Coming to procurement, the other 
day the Prime Minister laid great 
stress on procurement of foodgnuns 
It is a fact that Government have 
failed to achieve the procurement 
target, Against a procurement target 
of 4 million tonnes of rice, as re-
commended by the Agricultural Prices 
Commission, hardly 1.5 million tonnes 
were procured by the end of Feb-
ruary. The Government launched a 
crash programme lor the rabi season 
which later proved to be an utter 
failure. The alibi for this is put for-

ward as power shortage, fertiliser 
bottlenecks etc

With the shortage following wide- 
spread drought and the non-compul-
sory nature of procurement, producers 
were sure to find alternative pofitable 
outlets or to store it untill they 
found them. If the Government is 
serious about the food problem, it 
must compulsorily procure the sur-
plus of the landlords end the rich 
peasants through a producer levy. 
Unless the Government does that, it 
is not going to get the grains. If 
the Government is not prepared to do 
it, then there is no question of accus-
ing anybody. Whatever the landlords 
and rich peasants want for their use 
must be left with them and the 
surplus must be compulsorily pro-
cured by the Government. If they 
procure only what comes to the mar-
ket, nothing will come to the market 
and there will be very little procure-
ment.

Now the procurement is very poor. 
In Punjab, for example, in the case 
of maize crop, as against the APC 
recommendation of 3 lakhs tonnes, 
only 80,000 tonnes were procured up 
to last March.

In Haryana, against the target of one 
lakh tonnes, nothing had been got till 
last March. This is the position. How 
are we going to procure and distri-
bute?

AN HON. MEMBER: Harvesting
has not been completed.

SHRI A. K. GOPALAN: I wish 
after harvesting all this comes avail-
able.

At the distribution end, there are 
reports that in many parts ot India, 
the card holders could not get their 
weekly allotments. The Government 
have failed in spreading the public 
distribution outlet throughout the 
country. Especially, coarse grains are 
not available in many shops. If tbm 
public distribution system is a ta p l 
primarily at alleviating the conditions
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of the vulnerable in a drought year, 
the price increase among food grains 
certainly does not testify it. During 
the year, while the prices of rice rose 
'by 13.1 per cent and that of wheat 
by 15.9 per cent, the price of bajra 
increased by 37.5 per cent.

As regards self-reliance, I am glad 
to say it is a good slogan and it must 
be achieved also. It is a noble aim. 
But take a look at our balance of 
payments position. The Approach 
Document to the Fifth Five Year Plan 
estimated heavy debt service obliga-
tions at Rs. 2,360 crores over the Fifth 
Plan. On the top of this is ‘mainte-
nance imports’ of spares and compo-
nents constitution 80 per cent of total 
estimated imports.

Twenty-three years of planning has 
brought the country to this stage of 
abject dependence. In actual practice, 
self-reliance is a catchword behind 
which the Government is forging new 
bonds with foreign capital. It is 
showing no signs of dissolving the old 
I onds either. The new industrial 
policy resolution announced by the 
Government of India in February last 
amply bears this out. It has thrown 
the flood gates wide open to foreign 
capital enterprise and subsidiaries 
Commercial vehicles, paper, cement, 
plate-glass, tractors and a whole lot 
are now open to foreign concerns on 
par witV Indian entrepreneurs. Only 
shouting self reliance from the house 
tops is the policy of the Government, 
but actually more scope is being given 

private foreign capital and colla-
boration agreements.

In the first half of 1972, 99 colla-
boration agreements were approved. 
Among these are 9 involving foreign 
equity participation as well. Among 
the agreements, there were some to 
import razor blades, footwear with PVC 
soles, plastic toys, beer, locks and 
latches, cigarette filters and automatic 
door closers. Can you imagine this? 
If this is the position, I think very 
soon we shall have foreign techno-
logy Imported to teach us how to boil

rice, how to make tea and also how to 
make idli and sambar:

About the joint sector, as I have no 
time, I do not touch that point.

13.10 hrs.

[Shot K. N. Tiwary in the Chair)

Now I come to taxation. In the 
name of taxing the rich, the structure 
of taxation is being redesigned in 
favour of indirect taxes. The direct 
taxes proposed in the 1973-74 budget 
are only Rs. 18.6 crores as against an 
overall increase of Rs. 274 crores in 
indirect taxes. And the real burden 
of indirect taxes falls on Mr. Chavan’s 
be&t friend, the common man!

Additional excise duties of the order 
of Rs. 118 crores in the 1973-74 budget 
will push up consumer and manufac-
tured goods prices by about four per 
cent. Taking into consideration the 
impact of customs duties and the nor-
mal price rise of three to four per 
cent a year which has become com-
mon in India, the overall general 
price increase will not be less than 
eight to ten per cent.

We are spending more money on 
non-development outlays also. I want 
to say that the polioe expenditure by 
the Central Government and the 
Union territories has increased from 
about a crore of rupees in 1948-49 to 
nearly Rs. 150 crores, including Civil 
Defence, in the new budget. I car. 
understand this increase because, 
without increasing the strength of 
CRP and the police, you cannot con-
trol the shoutings when there is strike 
and all that. Either give food or 
crush the people who are shouting. 
Without increasing the battalion of 
CRP and police, you cannot function; 
I can understand that. But I have 
only one request to make. After 25 
years of independence, for which I 
also made my humble sacrifices, will 
the Government stop people being 
beaten in lockups and women being 
raped inside the lock-up? When such 
cases come to their notice, will the
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Government look into them and stop 
them? The police has no right to 
beat people inside the lock-up; they 
have no right to punish them. It is 
the magistrate who has to punish. 
Beating people to death is also there. 
That is something good because the 
person will not come out and there 
ie no problem of getting treated in the 
hospitals. Being beaten but not to 
death and having no money to go to 
the hospital is worse than being beaten 
to death. There are several cases of 
beating. There must, be legislation, if 
necessary, to say that when a man is 
inside the lock-up, having lost his 
liberties, he must not be touched by 
the police. Will this at least be done 
after 25 years of independence when 
we say that we are marching towards 
socialism? You can place him before 
tht> court. If there is something, let 
there be a legislation about punish-
ment. Has the police the right to 
beat a person inside the lock-up? Every 
day, both in the morning and in the 
evening, it is done. Every morning 
just as we offer our prayers to God, 
they call all of them, beat them and 
put them back inside. In the evening 
also, similarly, just as w« offer our 
prayers to God, they call all of them, 
beat them and put them back inside. 
This has become the practice in some 
places. And there is no use complain-
ing. So much money is spent on 
police, CiRP and others; when we 
have no money for power, when we 
have no money for producing yarn, we 
have money to increase the strength 
of CRP and police. Our Home Minis-
ter has said that, within the next six 
months, every village will have a 
police station, because the health of 
the people will improve if there is a 
police station in every village!

One more point and I will conclude, 
and it is about regional imbalances 
You have been talking about it in the 
First Plan, Second Plan, Third Plan 
and Fourth Plan. But regional im-
balances are still there. You ask my 
friend, Mr. Unnikrishnan, about 
Kerala. There are backward areas in 
Kerala. There are backward areas in

Maharashtra also; though there are 
industries in Bombay, there are back-
ward areas also in Maharashtra. If 
you do not make any plan to see that 
‘the backward areas also are develop-
ed, the unity of India will be destroy-
ed. You have seen in Andhra today 
where they say ‘Cut into pieces every 
district, every village. We also want 
to become forward.’ Like that, the 
unity of India will go if something is 
not done.

For Kerala, you have done someth-
ing, but it is a promise. Every year 
there will be a promise. After two 
years the promise will go. Regarding 
the Phyto Chemicals, the promise was 
that it would come. How the Gov- 
ornment have taken the land, the 
peasants are driven out. Then about 
the Precision Tool factory here also 
the Government took the land... 
(Interruptions) Mr. Unnikrishnan 
says it is coming up. He is satisfied 
with that, but I am not. I am more 
experienced than the hon. Member 
there. I am not satisfied. When it 
comes up, then only I will be satis-
fied. If the foundation is there and 
i? thG work begins, then only I will 
he satisfied. One factory is promise 
and after two years another promised 
and after two years another promise 
comes Then the earlier promise is 
gone. A promise is made about Cali-
cut aerodrome. After five or six 
years, another promise comes, ‘We will 
try to enlarge Cochin.’ So Calicut is 
gone. After two years the Cochin 
promise will also go. Now, nobody 
will think of Calicut. Now about the 
Cochin super-tanker berth. Shrimati 
Indira Gandhi promised, Mr. Raj 
Bahadur promised, all the Ministers 
said ‘Yes, yes’. How did it go? Then 
again it has come. How did it come? 
How was the promise given? Was it 
a tnmasha to give a promise about the 
super tanker berth? How did it sud-
denly come today? He will say, ‘It 
will come’. It will come when the 
elections come, it will go after the
elections----

SHRI ATAL BIHARI VAJPAYEE: 
That is the real tamasha.
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SHR1 A. K. GOPALAN: There was 
a railway project— Mysore to TellL 
cherry. It really came before the Se-
cond Elections. After the elections 
when we put the question, we were 
told “ There was no question of 
Mysore-Tellicherry railway line. The 
survey was for some other reason." 
Then why spend the money on sur-
vey when you do not want to take it 
up? Why do you do like this ? Why 
do you make a promise? Even when 
the people know they cannot have it, 
you make a promise. Then you break 
the promise and make another pro-
mise. Now, about the super-tanker 
berth, the Government says it must 
make a promise; then, if you make a 
promise, keep the promise.

Now, another thing, the sons of the 
soil movement. People of Kerala go 
elsewhere outside Kerala. Now they 
cannot go there because of this move-
ment. I am a son of the soil of India 
My soil is India, not my village. You 
say ‘sons of the soil’. There is a 
fight. The fight goes an m Kerala 
also between one district and another 
district. You raise the question of the 
‘sons of the soil’ between Mysore and 
Maharashtra. Then between this dis-
trict and that district, the 'sons of the 
soil’ question comes. Where is the 
soil? Can you not say that as far as 
the Central Government is concerned, 
there is no question of 'sons of the 
soil’. Why create this thing, ‘appoint-
ments only for the sons of the soil’7 
We are sons of what? We are all 
sons of the soil. Can each one lake 
a searate soil?

So, unless some provisions is made 
so that the backward States and also 
backward areas in backward States 
make up, nothing may be done.

One thing for you and Mr. Ganesh. 
Then I will finish my speech. Certain 
things, certain black deeds are done. 
It is also a part of corruption. I 
want to say that and I wrote a letter 
also. The other day it was said there 
was an auction of the seized goods, 
customs-seized goods. So many things 
are seized by the customs smuggled 
goods. All people went there as it

was said that there would be an
auction. The officers dividing the
booty were there. Our paper corres-
pondent and the photographer went 
there. Therefore, what was the auc-
tion? The Collector was there. The
Collector’s wife was there. All the 
officers were there. He took a photo. 
Immediately the policeman came and 
took hold of the camera. Sir, the
film is non-violent. In any part of 
the country the photo-film is non-
violent. The man who took the photo 
may be a Marxist, or a bad man. How 
can the film be a Marxist film? Films 
are innocent, they are non-violent, be-
cause they will show only the people 
who were there. That is all.

SHE! YESHWANTRAO CHAVAN: 
Then do you concede that Marxists 
are violent’

SHRI A K. GOPALAN: Marxist
are sometimes violent, only when 
violence is shown against them, when 
naturally they also become violent. I 
wrote to him about this incident. I 
don’t know whether any enquiry was 
held The photographer has been 
arrested. The reporter concerned has 
been arrested. That person came just 
to take a film there. He is arrested. 
As I said already, the Collector was 
there. The Collector could have stop-
ped it. He went there to get some 
saree for his wife. How can he stop 
him’ He wanted some smuggled 
sarees, good sarees How can they 
stop these things? Unless you take 
very strict action, these things will 
continue. Unless the strictest steps 
are taken, nothing will come out of it 
and corruption will continue unabated 
I have nothing more to say about this 
You say you have given concessions; 
they are not concessions at all. So far 
as the overall things are concerned, 
no concession is given. Price level

going up. Taxation is going up. So 
far a<? the economic situation is con-
cerned, it is developing into a dee* 
oening crisis. It is very bad, and the 
hon. Minister understands I t  He also 
knows that Maharashtra is in the grip 
of a big, deepening crisis. As a petrio-
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SHRI YESHWANTRAO CHAVAN: 
I am an Indian first.

SHRI A. K. GOP ALAN: Indian
ahd Maharashtrian. That is why I 
say that you can take the necessary 
steps.

DR. V. K. R. VARADARAJA RAO
(Bellary): Mr. Chairman, Sir, to
follow the scintillating performance of 
the hon. Member,—the leader of the 
Marxist Communist Party,—for an or-
dinary congressmen like myself is 
somewhat difficult. Mr. Gopalan has 
taken up the whole spectrum of the 
Indian economy and has gone as far 
back as 1948, to And out what has hap-
pened since then and to link it up in 
some curious fashion with the Budget 
of 1973-74 and the Finance Bill which 
the Finance Minister has presently 
moved. I don’t wish to go into de-
tails. I don’t  have documented mate-
rials for all these things. But I wish 
to take up certain points which he 
raised.
13.25 hrs.

[Shri Sezhtyan in the Chatr]

Before I go to other points, I think, 
on one aspect Mr. Gopalan will agree 
with me, and it is this,—that there has 
been economic progress for the last 
25 years. It may not be adequate. 
That is one thing. I would be the 
first person to admit that progress is 
not according to, or up to, our expec-
tations. But nobody can deny that 
certain progress has been made on 
the economic front. What was the 
production of cereals in 1948-49? With 
all the drought that you have, what 
is the total production of cereals to-
day? The production of cereals in 
1948-49 was 50 million tonnes. We 
faced terrible drought in various parts 
of the country. Anyone cannot but 
admit that our people have under 
gone terrible hardships as a result of 
droughts. But inspite of that if you 
take the production of the years 1971-
72 and 1972-73 I will net be surprised 
if the production were anywhere 
round about 100 million tonnes. It is 
certainly not going to be 00, 70, 80 or

90 million tonnes. It is going to be 
90 million tonnes plus and the likeli-
hood is that it will be somewhere near 
100 million tonnes. This is a fact. 
You may say in the last 25 years our 
condition has not improved as much 
as we wanted it to, but we must not 
forget that it is not the fault of any 
political party. In the last 25 years 
our population has increased by 150 
million and let us not forget that we 
have been able to provide food and 
other things for the increased popula-
tion. 150 million persons would be 
one third of the population with which 
We started our Independence. I do 
not want to go into other details about 
imports and exports, self-reliance and 
all these things, as I am sure Mr. 
Gopalan and his advisers are as well 
aware of them as we are. All that 
I want to say is that the kind of pic-
ture Shri Gopalan has drawn—and for 
the benefit of the country at large—is 
not a kind of picture which is going 
to help us in solving the problems to 
which he has drawn our attention. 
There is no doubt that we are in diffi-
culties. But, I think that when an 
economy is in difficulties, one way of 
dealing with the problem is not to 
gloss over the difficulty. Defects must 
be mentioned; criticism should be 
made; defects must be pointed out but 
along with that there should be some 
feeling of confidence some stimulation 
of confidence among the people. 1 
know our government is a party gov-
ernment and certainly it is the legiti-
mate right of an Opposition to criticise 
the government in power. But with 
all that—if what Mr. Gopalan started 
with is true and I think there Is a 
considerable amount of truth that we 
are in a state of economic crisis in this 
country,—I think that it becomes ne-
cessary for all of us irrespective of 
the political party to which we be-
long to take a much larger view of the 
subject at least for the time being as 
the elections are quite far off.

I think the House knows that I am 
not a fanatical party man. But I 
would really like to appeal to my 
friends who are sitting in the Opposi-
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tion benches-—and who I am quite cer-
tain are as much concerned, when it 
comes to brass tacks, with poverty, 
production of fertilisers, employment 
etc—that when they are all so much 
concerned with all these things it 
should be part of the function of this 
Parliament and part of the function 
of the Opposition to create an atmos-
phere in the country which would be 
conductive to solving these problem1! 
and not create a sense of frustration 
As it is, I am sure Shri Gopalan 
knows there is an atmosphere of 
violence m the country today Ther? 
is an atmosphere where people are 
only willing to seize on anything 
which they think has not satisfied 
them People are not willing to rea-
lise the good aspect of anything at all 

Take, for example, the year that 
has just ended, namely 1972-73 I 
thmk during that year we have had 
a drought which has been one of the 
worst droughts that we have ever had 
in this country, I think it had been 
even worse than the one we had m
1965-66 or 1966-67 And yet, the pro-
mptness, the speed and the rapidity 
with which Government have moved 
m this drought year is something for 
which I think the Government do 
deserve credit They were not res-
ponsible for the drought, but they are 
responsible for the fact that they 
took prompt action Here, I would 
like to pay a personal tribute to the 
Finance Minister I do not verv much 
like him as a tax-gatherer, but I must 
say that he is very good as a person 
who sanctions money for things which 
are important from the point of view 
of the country’s welfare If you look 
at the money that was made avail-
able last year, you will And that there 
was no stinting of money at all What 
is the fun of saying that UP got 
more, Maharashtra more but Mysore 
got less and so on7 I think that the 
fact of the matter is that we have 
spent on drought relief on a massive 
scale in 1972-73 as much as we have 
not done so fan We not merely 
spent on what you may call drought 
relief, but we were also prepared to 
spend on something more positive

We did not merely rest content with 
giving relief to the people, but there 
was a well calculated and well or-
ganised programme for minor irriga-
tion, for increasing rabi production, 
for what was called the emergency 
agncutlural production programme. I 
do not have the figures with me just 
now, but the report of the Ministry 
of Agriculture gives the figures in 
regard to the number of tube-wells 
dug and so on. I do not want to go 
into all those figures now, but I do 
want to say this. Of course, the rabi 
emergency production programme has 
not produced all the millions of tonnes 
that we expected that it would pro-
duce But there cannot be the sligh-
test doubt about the fact that the 
rabi emergency producion programme 
has added something like three to 
four million tonnes at least of wheat 
and that probably will see us through, 
till we are able to get to a good 
khanf monsoon in the course of the 
next few months I do not want to 
dwell any more on this particular 
point of view, but I would only say 
this that while the conditions in the 
country were not something over 
which we could dance with joy, and 
certainly we are undergoing an eco-
nomic crisis and there is no question 
about it that we are in trouble, yet 
we are not m as bad a trouble as we 
were m 1947-48, and we are not 
in as bad a trouble as we were in 
three or four years ago There is 
increase in agricultural and industrial 
production and there has been im-
provement in the production techno-
logy there has been import substi-
tution, there has been expansion of 
exports and so on By any criterion 
that you apply, there has been pro- 
gi "*rs If you say that the progress 
has not >aen adequate, I have no 
quarrel with it, but to deny that there 
has been progress during the last 25 
years of Independence and that we 
have just been doing nothing is not 
fair to the country, it is not fair to 
the people of this country, and it is 
not at all conducive to the kind of 
future which I am sure all of us 
would like to see emerging for the 
common man
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Mow, 1 come to the Finance Bid pro-
per. I do not want to discuss me 
uetaiis ot the budget, which have 
been discussed in this House over a 
lone number of speeches because there 
is no point in my trying to repeat 
anything that has been said beiore. 
But 1 would certainly, like to say that 
there are two or three things that 
have happened in 1972-73 as far as 
the expenditure side is concerned, 
which I like. One of them has been 
mentioned by me already, namely the 
massive programme of drought relief 
that the Central Government under-
took during the drought period. It 
may be that it did not work some-
where, or the wages paid were not as
much as it should have been; or it 
may be that somewhere some money
was eaten up and so on. But you can
just imagine what the fate of the 
country would have been if there had 
been no such massive programme.

If we really want to compare the 
pre-Independence period with the 
post-Independence period, I think that 
we should draw a comparison bet-
ween 1943-44 and the great Bengal
famine when the fall in production
was very much less, with what has 
been happening in this country today 
with a much larger fall in production. 
I do appreciate what the Finance 
Minister has done in tHis regard. He 
ought to be really very hard-hearted, 
and he looks not too soft, X must say, 
though Jhis speech is very soft; but in 
spite of his traditional image of hav-
ing to be hard-hearted, 1 think he has 
been rather good not only in giving 
money for drought relief which you 
may say he had to do but also in 
making large sums of money avail-
able for special emergency production 
programme and increasing the special 
accommodation lor the States, and in-
creasing the special assistance for the 
States. All these account to a certain 
extent for the very large deficit that 
grew up in 1972-73 from an estimated 
Rg. 250 or 260 crores to something 
like Rs. 550 crores.

Then I  would like to say one thing 
more about what he has done which

I like again, though 1 may not agree 
with all the details of what he nas 
done. It is the programme for social 
services specially intended tor looking 
alter the requirements of the poorer 
section^ of the people. Of course, 
what has been sanctioned is very 
little It ib not going to solve the 
problem or to meet it.

SHR1 K. S. CHAVDA: That too is 
not implemented,

DR. V. K. R. VARADARAJA RAO: 
Excuse me, what I am referring to 
has been implemented. If you take, 
tor example, the special employment 
pio{>ramme, primary education, slum 
clearance, rural house sites, by and 
laxge, the Ks. 125 crores which the 
Finance Minister provided in last 
year’s budget have been spent. The 
tempo has picked up and 1 have no 
doubt that a repetition of this 
amount m this year’s budget is going 
to see to its implementation.

1 am also glad that the Finance 
Minister has provided in this year’s 
budget for Rs. 150 crores as advance 
action for the Fifth Five Year Plan. 
I wish he had taken the House into 
confidence about what precisely will 
be the components of this advance 
action because some of us are worried 
—I think Shri Gopalan expressed his 
worry and many other members also 
share it—about the problem of power, 
because the problem of power today 
has become not only the problem of 
industry, not merely the problem of 
the consumer, but the problem of 
agricultural and industrial produc-
tion, of water—everything. Power 
has become a kind of basic thin#.

While I will not go so far as Shri 
Gopalan did, I do think—<and many 
people who are really non-party peo-
ple and those who are very staunch 
members of the ruling party think— 
that this is a problem about which 
people are very much worried. They 
do not understand why is it that this 
power crisis has come on this country
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in this bin kind of way. We are not 
satisfied that there is not something 
behind it which is capable of disco-
very, identification, remedying and 
accountability. So I would really 
like know how the provision of 
Rs. 150 crores set aside for 
advance action m the Fifth Plan 
is going to be distributed and what 
are things on which it is going to be 
spent. If Shri Chavan could spell it 
out when the replies to the debate on 
the Finance Bill, it might give some 
confidence to the country that some-
thing is being done during the year 
preceding the inauguration of the 
Fifth Plan to see to jt that the Fifth 
Plan di least ^etr a oet ei lu.-t jff 
than the other Plans have been able 
to do in the past.

Now I want to go to some general 
aspects of the whole fiscal position 
in this country. I would like 
to say that I am really worried, if I 
may say so quite frankly, not because 
I think the country is not going to 
come out of the economic doldrums; 
basically I think—and I say it not 
merely as a member of the party but 
as a humble student of Indian eco-
nomic development—we are today in 
a position in the country when both 
on the agricultural side and on the 
industrial side, we are capable of 
making a really good increase in out-
put. I would have preferred a slight-
ly higher target than the kind of 
target that the Planning Commission 
has laid down, for a 5.5 per cent 
rate of growth. It is absolutely 
capable of achievement. The capacity 
in the country, is there the skills, in 
the coutry are there, the farmers are 
responsive and it is not that we can-
not get out of the economic problem.
I think we are in a kind of position 
in the country when all the potentials 
for economic development have enor-
mously increased, and yet we are net 
getting the full advantage of these 
potentials. This is a matter to which I 
should particularly like to draw the 
attention of Government. Whv is it 
that we have not got the full divi-
dends on our investments in economic 
development? Why is it that we are

not getting the full potential of what 
we have created, whether it is in the 
matter of industry or in the matter 
ot agriculture Or in the matter of 
power or in the matter of irrigation 
or in the matter of technical services 
and technical education? Why is it 
that we have created so much poten-
tial but are deprived of th? full ad-
vantage of it?

1 will come to the major reasons 
in a moment, but one reason which, 
I am sure, would be accepted is that 
there is something not quite right 
with our administration. I do not 
want to go further than that—X am 
not in the habit of indulging in any- 
thing which may be considered to Be 
cheap criticism. But there is some 
thing wrong. If when all the poten-
tials are there we are not getting the 
full dividends from the potentials 
t'.„ere are many reasons for it and I 
think one reason is that the adminis-
tration does not seem to be able to 
cope up with this problem. When I 
say ‘administration' administration in-
cludes everybody who has got to do 
with administration both with making 
decisions and implementing those 
decisions. I am not prepared to sug-
gest that administration only means 
those who give orders. Those who 
give the orders and those who imple-
ment them together form the 
whole, which is called administration 
I know the Administrative Reforms 
Commission made their recommenda-
tions and they have made their sug-
gestions for reform. I think it would 
be worth-while if it is possible either 
for the Minister of F nance, Mr 
Chavan or, later on may be the Minis-
ter of Planning when he speaks in the 
course of the discussioq on the fifth 
Plan document in this House, to tell 
us what are the potentialities we have 
created, to what extent we have sue* 
ceeded in realising those potentialities 
nnd what we are trying to do to rea-
lise these potentialities. I am not 
trying to catch this man or that man 
and so on. It is a fruitless exercise 
which does not take us anywhere. I 
think it would be worth-while Hot the
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Blnance Minister or the Planning 
Minister to make a simple statement; 
sector by sector, showing what poten-
tialities we have created during the 
last 25 years and the extent to which 
we have been able to convert the 
potentialities or realise the output of 
goods and services and what remains 
to be done and how we propose to set 
about doing it. I think a statement 
like that, which will be a documented 
statement without any gloss or with-
out any political slogans or advantage 
and so on, will give a tremendous 
arcount of confidence to the country 
because many people feel why it is 
that we are not going ahead much 
faster. They say we can go ahead 
faster, but why are you not? Every 
body turns round and blames every 
other person. It is, therefore, neces-
sary for us to find out to what extent 
we have dona and what are the fac 
tors. Identify the factors that are 
standing in the way of our realising 
the full potentialities.

In this connection, if I may say so— 
I hope you will forgive me, and I do 
not want to be political, but you can-
not help it; when we are discussing 
economic matters and economic deve-
lopment you cannot escape a certain 
amount of political comments—I think 
one of the things that is standing in 
the way of full realisation of the 
potentialities in this country is a fan-
tastic amount of violence and unrest 
that has seized this country in the 
course of th« last year and a half.

I can understand the situation 
as it was in 1971 when we had the 
war and the situation afterwards. I 
am not again trying to blame any 
political party. I know this is demo-
cracy and there will be elections, and 
it is the democratic right of every 
party in the Opposition to try to dis-
place the party in power. The only 
trouble is, when you are nowhere near 
displacing the party which I9 in 
Power, then, all that you do, which is

not displacing the party in power, is 
10 make the economic situation much 
worse, which does not help anybody 
at all.

I would, therefore, like to suggest 
one thing that has been standing in 
tne way of the realisation of the full 
potentialities, and that is, a certain 
amount of opposition merely for the 
sake of opposition, opposition for the 
sake of tmumg out defects. I  do not 
think anybody would object, and I 
would welcome it and I am sure the 
Finance Minister and his Government 
wouid welcome it too, but it seems to 
me at the same time that we are in 
« situation where we are not living 
in a wonderful world; that is to 
say, we have got enemies and we all 
know we have enemies, people who 
are jealous all around you. When we 
won the war and liberated Bangla-
desh, it has brought more enemies to 
us than friends, and people are look-
ing at us with very great jealousy. 
In a situation like this, I do think 
there is such a thing as responsive 
role of the Opposition. The situation
111 which the ruling party finds itself 
is, the situation of the country at the 
moment, rightly or wrongly, is that 
the ruling party is in governance of 
the country, and, therefore, anything 
that we say which will make the 
governance more difficult, more un-
productive, more fruitless and more 
frustrating, is not going to solve the 
very biig economic problems to 
which my friend, Shri Gopalan, re-
ferred in his nice, charming and hu-
morous kind of way in his speech.

Leaving out the political aspect, our 
biggest headache is prices and it is 
time we made an attempt to solve the 
problem of prices. Without solving 
the problem of production, we can 
not solve the problem of prices and 
production takes a little more time. 
Prices have become the dominant 
enemy of Indian economic progress. 
If I may make the suggestion to the 
Finance Minister, our Budget meets 
very close scrutiny from the point of 
view of its relationship with price
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level which ’has been increasing in 
the course of the last six or seven 
years I know prices rise because 
there is drought but even when there 
was no drought or when the commo-
dities were in surplus even then 
the priceg were rising.

After all the Fifth Plan is coming 
next year and the Planning Commis-
sion has put forward that something 
like Rs. 2500 or 2600 crores will be 
the money which should be raised by 
the Central Government over the next 
five years. Probably that amount will 
increase by another thousand crores 
because of the Finance Commission’s 
possible awards and a number of 
other factors. In other words the 
Finance Minister will have to come 
again before this House next year 
with a bill, not for Rs. 320 crores as 
he had done this year but for Rs. 400 
crores. Next time you will not have 
customs. He went more and more on 
excise; this time he thought; excise 
had been beaten sufficiently, and so ho 
turned to customs, which I think was 
a wise and sensible step because it 
helps economic self-reliance; incide- 
ntly it also puts up prices.

The time has now come when the 
Government should consider this 
problem seriously. Because I have 
been saying that there should be a 
commissiotn to study these taxation 
proposals, people tmight think: Dr.
Rao has now got a lot of free time 
and would like to sit on this commis-
sion and study the taxation of this 
country. Nothing of that kind; I want 
to say this straight away. I have got 
quite a useful bit of work to do and I 
am trying to do it. You may ask the 
Planning Commission to do it. They 
are taking more and more experts 
let them take some taxation experts. 
Let the Planning Commission sit 
down and have a proper public en- 
qUity into the Indian taxation system; 
how far we can improve the existing 
structure of taxation, how much more

we can raise without causing infla-
tion.

I know the Finance Minister, out 
of the generosity of his heart and
social impulse says: what can I do
if there is deficit financing; I would 
rather have deficit financing than let 
people starve. Nobody can disagree 
with him on that. But at the same 
time he has also to fulfil a number of 
objectives of economic policy for
which people are not willing to pay
and he is not able to make up the 
gap. Deficit financing has become 
normal, routine feature of our budge-
tary system. The very heavy weight 
to deficit financing and indirect taxa-
tion falls not only on consumption 
commodities but also on intermediate 
commodities; it falls on cement, it 
falls on steel and other basic raw 
materials.

On whom does this incidence fall? 
I said sometime back that Government 
itself was paying substantially. The 
other day I read an article and some-
body has said that the Government it-
self will have to pay more than fifty 
per cent of the new taxes. We should 
know how much is the Government 
paying of this new taxation, how is it 
affecting production and how is it 
affecting the prices? We give a lot of 
export subsidies directly and indirect-
ly; we want to testrict import and 
consumption and we want expansion of 
the exports. All this has affected 
prices. The time has now come when 
we should keep prices in the forefront 
of the picture and something should 
be done by the Government to exa-
mine the taxation system and the de-
ficit financing, commodity taxation and 
even market loans.

I have developed tremendous respect 
for the Finance Minister. Of course 
he is an adroit politician but as I said 
I have developed respect for him in 
the last year or so as an economist 
and a financier the way he has been 
arguing our case before the Interna-
tional Monetary Fund and the exposi-
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tion he gave the other day in this 
House on the international monetary 
crisis. I am feeling almost jealous,
I hope he does not mind it. I was 
struck by the lucidity and the depth 
of knowledge with which he was dis-
cussing that intricate problem.

$0 he knows very well as to what 
he is doing. Last year our market 
loans would have been about Rs. 250 
crorcfe. But, we got Rs. 270 crores 
more of iparket loans. Where do they 
come from? Have they nothing to do 
with our deficit financing at all? Have 
they nothing to do with the inflation? 
About Rs. 500 crores is lying idle. 
Everybody knows this; Shri Chavan 
knows this better than I do that we 
are in such a nice—fcushi—position for 
raising market loans. There is some-
thing wrong somewhere. Therefore I 
want to’ suggest that let us not be 
carried away by the response of market 
loans; let us not be carried away by 
this innocuous deficit financing. Un-
fortunately, in this House, some time 
back, a very respectable Finance Min-
ister talked about safe deficit financing 
and that deficit financing had come to 
stay as part of the miscellaneous pub-
lic savings. Let us not be carried 
away by the indirect taxation. There-
fore, I would ask the Finance Minister 
to ask the Planning Commission to call 
a meeting or let him call a meeting 
himself and let there be study groups 
formed and let them analyse the whole 
thing before the Fifth Plan comes. We 
would then be in a position to put the 
financial house in order and we may 
be in a position to know the kind of 
revenue that we can raise.

Then, I want to say one thing more 
about /prices, I do not know whether 
my suggestion would be acceptable to 
the Finance Minister or not. Should 
we not think of having something like 
a safe limit of deficit financing? By all 
means, if you want to raise this limit 
you may do so. But, come before the 
House and ask for the raising of the 
limit At least give us an opportunity 
in the House to go into the whole of 
526 L&-~10. !

the economic policy of the Government 
and to know how far these things are 
being used for productive as weU as 
for non-productive purposes. I  would 
suggest that the limit may be at 
Rs. 500 crores or whatever may ba the 
safe figure. Let the Finance Minister 
say that the Government of India 
accept in principle that this would 
be the safe limit. They are trying 
to keep up the minimum limit to 
meet the objectives.

Then, Sir, I would like to say some-* 
thing about production. I want to 
congratulate the Finance Minister. I 
am glad that this time in spite of some 
of my aggressive socialistic ideas he 
has left the private sector alone as far 
as income tax, corporation tax etc. a rt 
concerned. I think he has done a good 
thing in this regard. This is one of 
the reasons why there is an increase 
in the production. In fact he has not 
touched the corporation tax. If things 
go on like this, then there will be an 
increase in production' and you can 
make the industry to go on. With all 
the signs of recovery shown in the 
last calandar year, I think that he hag 
shown a great deal of courage there-
in that he will not tax the common 
man because he is a friend of hint. 
You can take the liberty with 
your friends. You cannot take the 
liberty with the persons who are ad-
mittedly not your friends. They too 
have got something to do with the 
production. They can hold your eco-
nomy to ransom. Rightly or wrongly, 
this has happened during the last 
twentyfive years or so. The position 
being what it is I think it is necessary 
for us to see that the production in-
creases by them. From that point of 
view I think that the budget has done 
a good thing.

Lastly, I want to say one thing. X 
have no doubt in my mind that we 
cannot solve the problem merely by 
resorting to deficit financing. I do ttOt 
think at the same time, that the fin -
ance Minister will be able to escape 
from resorting to the further increase
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in the indirect taxation. It may 
have to resort to it as it had done in 
the past So, there is bound to be an 
increase in prices. I would suggest .to 
him two important policy matters— 
one way ol dealing with the problem 
is to increase the supply of various 
goods that are consumed by the com-
mon men and reduce the supply of 
goods being consumed by the
others. If you produce the goods 
wanted by the commonman this
will solve the problem to a little 
extent. The Approach to the Fifth 
Plan document says that we shall in-
crease the consumption of the lowest 
30 per cent. By at least 40 per 
cent or 50 per cent and reduce 
the consumption of top people by 
something like 15 per cent. This is 
the broad thesis in the Plan. I would 
like the Finance Minister to indicate 
in his reply as to whether he would 
put a stop to the tax imposed on 
cement and other building materials 
and encourage the people to use
other local materials? Will he be 
able to atop the building of houses 
with more than three bed rooms? 
Will he tell the conspicauously well- 
to-do people that for the next 5 or
10 years you should remain where 
you are and not increase your con-
sumption so that all the increase in 
the productive capacity will be used 
for the production of wage goods and 
consumption goods?

Even with this' increase in produc-
tion of consumption goods, we eannot 
escape a public distribution system and 
nationalisation—I do not like the word, 
but there is no other word which one 
can use—of the trade in the matters 
relating to essential goods like cloth, 
kerosene, edible oils, etc., which the 
people want very badly and which 
constitute 80 to 85 per cent of the con-
sumer goods. I know there are many 
snags and administrative problems 
which will have to be sorted out. But 
I do not see any escape from this.

SHRI VTRENDRA AGARWAL (Mo- 
radabad): Sir, w* have heard two 
very esteemed colleagues—Shri A. X.

Gopalan and Or. V. jfc I t  V. Rao—on 
varius aspects of the economy. I am 
really happy and I  agree with every 
word they have said on the economic 
situation. Both have rightly pointed 
out that we as a nation are passing 
through the worst type of economic 
and political crisis. We profess socia-
lism and pay lip sympathy to socialist 
reconstruction and political stability 
while we are witnessing today econo-
mic destruction, political confusicp and 
erosion of democratic values. The 
national leadership has not merely 
failed the people blit has betrayed the 
poor. Severe drought conditions and 
starvation deaths hqjfire almost engulf-
ed the nation while strikes, demons-
trations, lock-outs, rape and murder 
have dominated the political scene. 
Economic stagnation galloping prices 
growing unemployment and widely 
prevalently corruption have made the , 
common man’s life not only miserable 
but wholly frustrating. Political sta-
bility has been reduced to despotism 
because of the deteriorating economic 
situation. We profess socialism but 
we allow our own consumption rate to 
grow in geometrical progression. The 
politician has become a parasite on the 
nation because he is most unproducti-
ve to check the misery of the poor.

Government’s fiscal policy has pro-
duced cost push and demand-pull in-
flation which has created an economy 
of scarcities. There is hardly any 
item of major consumption whether it 
is cement, fertiliser, oil, steel, power or 
coal, where we do not find scarcity. 
We are very fond of indulging in wish-
ful thinking that it is a temporary 
phase and the Government leaders 
are very fond of employing all possi-
ble alibis and scapegoats which have 
outlived their utility because they now 
impress none. But the Government 
leaders go on maligning the techno-
cracy, bureaucracy, judiciary and 
press and the intellectuals.. I- really 
do not know what harm they have 
done to the economy except that they 
have strengthened the democratic 
forces, and the credit goes to them if 
you are not allowed to play with it.
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U hrs.
D<r. Kao has just now pointed out 

that there is opposition for the sake o* 
opposition and the national leader* 
have been saying that the opposition 
is the biggest obstacle and the greatest 
hurdle in the path of progress of the 
country, while we all know that the 
opposition is vital to democratic fun-
ctioning. Immediately after the 1971 
elections I had extended my co-
operation and pledged my support to 
the Prime Minister in any programme 
to banish poverty and she had assured 
me that the Government would 
take all possible resolute steps to move 
towards eradicating poverty within 
three years. Now three years have 
passed. I concede that the Govern-
ment have taken several steps, but all 
these steps are negative in character 
They can never banish poverty be-
cause they have already produced 
very poor results, but they have per-
petuated poverty for all times to 
come. History will judge their per-
formance and certify their bravery 
only in hoodwinking the nation and 
bluffing the poor.

Your slogan of Garibi hatao has 
proved to He the biggest fraud ever 
played on the poor in the history of 
this country. The poor is cursing the 
present leadership. I do not know 
where this will end.

1

This is a clear warning which I think 
the national leadership should take 
note of. Dr. Rao has just now derived 
a lot of inspiration from the Finance 
Minister. There is no doubt that thp 
Finance Minister is a man of out-
standing .qualities. He is a successful 
politician and a wonderful adminis-
trator. He has done excellent job in 
Defence send Home. But it is also a 
fact that there is a whispering cam-
paign going on in the country that 
Shri Y. B. Chavan has miserably fail-
ed as the Finance Minister of the 
country, and people much bigger than 
Shri Y. B. Chavan are involved in 
that campaign. Enlightened public

opinion may also share this view. If 
the collective responsibility of the 
Government has any meaning then he 
cannot be held responsible for the 
failure of the Government. It is be-
cause of the economic policies and it 

the entire Congress Government 
which has failed. So, it is high 
the Government pondered and evalu-
ated their failures so that the econo-
mic policies are so re-fashioned as to 
meet the needs and aspirations of the 
people. It is obvious that this pro-
cess cannot last longer because the 
people are now fed up with the slo-
gans and promises. The common man 
is rather in a hurry that the goods 
must be delivered to the poor. The 
situation is so explosive that it may 
turn into a nation-wide violent up-
heaval.

While replying to the budget debate 
the speech of the Finance Minister this 
year was a great disappoint ment bp- 
cause the Finance Minister preferred 
to remain silent on both the issues of 
growth and prices. He did not like to 
elaborate the point that the nation is 
rapidly moving towards zero growth- 
rate nor did he say a word on the 
point that next year also the prices 
will gallop at the rate of 15 per cent 
This is the situation which we as a 
nation must appreciate that the coun-
try today is moving bade at a rapid 
pace and that is why one wants to 
ask the question whether there is any 
hope for the poor to survive.

The Finance Minister had claimed 
that the net bank credit is not an 
essential part of deficit financing. 1 
would like to plead with the Finance 
Minister that the net bank credit is 
essentially a part of deficit financing. 
I know that both the Planning Com-
mission and the Reserve Bank agree 
with this view. Apart from that, even 
the economic experts of the Ministry 
of Finance may like to share that 
view. In this context, I would like 
to quote from a book to show that 
this is a very important aspect which 
should be borne in mind in deter-
mining the future policy of the CSov 
emment.
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I quote:

"ifce Reserve Bank of India In 
it* monthly bulletin as well as in its 
an&wrf. publication ‘Currency at*1* 
tto»nce Report’ presents tables on 
fedors affecting money supply with 
the public. In this, one of the items 
shown is Reserve Bank of India 
Net Credit to Government sector. 
This is derived thus: from (i) the 
changes in total financial assets 
(including rupee coins) of the 

Reserve Bank also called claims 
on Government, (comprising Res-
erve Bank’s holdings of rupee 
coins and notes, Reserve Bank’s 
loans and advances to the Govern-
ment sector, Reserve Bank’s holdings 
of Government securities, including 
Treasury bills) are deducted; (ii) 
changes in Government deposits 
kept with the Bank. This represent 
the net amount of borrowing by the 
Central and State Governments 
from the Reserve Bank to meet their 
deficits.

This is the concept of deficit fin-
ancing adopted by the Planning 
Commission in India since the Third 
Plan when it presents the pattern 
of financing public sector, invest-
ment outlays; under earlier plans, 
the concept was different."
Then, the net bank credit in the 

country has grown at a rather rapid 
pace. In 1965-66, it was Rs. 512 crores; 
in 1966-67, it was Rs. 273 crores; in 
1967-68, it was Rs. 261 crores; An 1968- 
69, It was Rs. 359 crores; in 1969-70, 
it'w as R's. 108 crores and in 1971-72, 
it was Rs. 515 crores. As on January 
28, 1972, it was Rs. 6205 crores; as on 
January 26, 1973, it shot up to Rs. 
7446 crores, that is, an increase of 
Rs. 1241 crores. This (me figure, I 
fett, is one of the major factors res-
ponsible for inflation built in our 
economy. That point has been disput-
ed at times. But let us understand it 
very clearly that today the net bank 
credit Is ohe ot the major factors res-
ponsible for rise in prices. So long as 
the Government does not have a full 
control On net bank credit, the process

of budgetary deficit by itself cannot 
help in  holding the price itoe. The 
Government, generally, says that 
budgetary deficit should be reduced., 
But it is not only budgetary deficit 
but also there must be an emphasis on 
controlling net bank credit as well.

About the money supply, we all 
know that the money supply is 
shooting up at a very high level. The 
Planning Commission has consistently 
said that, in no case, it should be more 
than 7 per cent a year if the growth 
rate touches a level of 5.5 per cent. 
That means, the money supply, in 
no case, should have exceeded by 2 
to 3 per cent in ratio to growth rate 
last year. While our growth rate 
last year was only 1.5 per cent, the 
money supply had gone up by 11.5 
per cent. That is one of the major 
factors today responsible for infla-
tion built in our economy. This year, 
if the growth rate is likely to be zero 
per cent or 1 per cent, I will most 
humbly plead with the hon. Finance 
Minister that the money supply, in 
no case, should exceed 3 per cent in 
the full year if the Government is 
really keen to hold the price line. The 
people in the country believe that the 
Government is really not genuinely 
interested in holding the price line.

1 would just make a few suggestions 
for the consideration of the hon. Fin-
ance Minister. Dr. V. K. R. V. Rao had 
said about the taxation system. I think, 
this point has been repeatedly made 
in this House that the Government 
should constitute a Taxation Commis-
sion which should go into the total 
functioning of the extent of taxes on 
various items and their impacts on 
rise in prices. This point was made 
last year also. This Commission should 
also be charged with the responsibili-
ty of finding out how to increase the 
rate of savings because that will ulti-
mately constitute the crux of the en-
tire process of economic development, 
At the moment, the rate of savin* is 
going down with the result tfcat our 
economic development is not coining 
up. Therefore, I would *6qu*«t a&d 
urge upon the Government that the
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Government should immediately cons-
titute a Taxation and Savings Com-
mission which should elaborate the 
point as to how exactly the various 
taxation measures, either in respect of 
direct or indirect taxes, customs or 
excise, should be framed while formu- 
latin* the budget proposals so that 
they do not have an adverse impact on 
rise in prices.

Further, though the hon. Finance 
Minister has given certain incentives 
in respect of development of indus-
tries in the backward areas, we have 
also talked a great deal about regional 
imbalances. That is one of our na-
tional objectives. I think, the Govern-
ment should really do something for 
removing regional imbalances. If we 
see what the British Government had 
done in this respect, in Britain, what 
they had done was that the capital 
goods, all new machinery and plant, 
for use of industrial purposes were 
qualified for a 100 per cent allowance, 
for the period in which the expendi-
ture is incurred. I would urge on the 
Government, if they are really keen to 
do something to improve the position 
m respect of regional imbalances so 
that the backward areas or regions 
or districts are able to come up. they 
have to give 100 per cent incentives 
to the industries so that they are at-
tracted to those areas.

Another point which Dr. V. K. R. V. 
Rao made and with which I am en-
tirely in agreement is that Govern-
ment Should lay a larger emphasis on 
production of mass consumption goods. 
This is the basis. If we are not able 
to producer mass consumption goods 
like cotton, cloth, sugar and edible
oil in respect of which we know that 
the per capita consumption rate is 
going down—-and that is the sign of 
growing poverty in the country—I do 
not think that we can really build 

any future. Therefore, Government and 
the Government's total economic ma-
chinery should lay greater emphasis 
on production of mast consumption 
goods. This is very, very important.

The next point—end this point has 
been made repeatedly—is that, while 
formulating the budget, Government

should try to raise resources by re-
generation of additional wealth rather 
than having higher tax rates and. rais-
ing revenues through deficit flnanc- 
ing. This is what we have been doing 
in the last 25 years, and we know 
what result it has produced. It has 
produced nothing but black money. We 
have reached a point—the saturation 
point—in the notional history where 
we must raise additional resources by 
fuller utilisation of installed capacity 
in the public sector, curbing black 
money, cutting down unproductive ex-
penditure and streamlining the growth 
rate, both in industry and in agricul-
ture. If we are not able to do that, 
it means that we are accepting our 
failure; it means that we really can-
not cope with the situation. This is 
what I understand. Therefore, Gov-
ernment should seriously think whe-
ther they are really in a position to 
create additional wealth, additional re-
sources, by such forces which do not 
have an adverse impact on growth or 
on production.

Industrial growth, we all know, is 
not showing up. We, as a Party, are 
not opposed to nationalisation or 
takeover by Government provided it 
produces results. But what have we 
seen? Whenever Government takes 
over an industry or trade or nation-
alises anything, in what does it re-
sult? Does it really benefit the pcor 
or does it help the economy, that is 
what everybody should ask. I feel that, 
whenever an industry is taken over 
by Government, it always results in 
loss of production, higher prices and 
low employment. These are the 
things which we have seen in respect 
of every fact of economy, wherever 
Government has gone into; it has only 
resulted in higher prices and low pro* 
duction. We have seen that recently 
in the case of coal-mines. We all know, 
that the thing disappeared from the 
market, and production does not to  
up, with the result that the poor 
man suffers by way of his having to 
pay higher prices. We have reached a 
point when the Government must 
sort of White Paper on it# policy of 
nationalisation or take-over because *t 
the moment there is source every
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where; nobody is interested in putting 
his money. We have reached a point 
where we must think about it seri-
ously. Government’s policy should be 
announced in unequivocal terms, so 
that people may know where they 
stand. If the Government is convinced 
that nationalisation has produced re- 
stilts, let all the industries and trade 
in this country be nationalised. There 
is nothing wrong in it. But Govern-
ment should announce its policy so 
that there is no scare, so that the at-
mosphere of uncertainty does not 
create a bad situation in the economy. 
At the moment, this atmosphere of 
uncertainty has gone to such an ex-
tent that, rather than helping the eco-
nomy to grow it has brought it to 
the point of virtual stagnation. There 
was also a talk recently that Maruti 
should be nationalised. In this way, 
there are people who, masquerading as 
palace guards, are determined to ma-
lign and expose the Prime Minister. 
But the most important question is 
this: whether nationalisation of any
one industry, A or B or C, can really 
help the economy to grow or whether 
it will really benefit the poor. I feel 
that most of the mills and fac-
tories in this country have gone sick 
because they do not really get the re-
quired or desired facilities and there 
is a constant threat which is looming 
large on the industrial horizon and 
which has really paralysed the eco-
nomy. Let the Government think 
over and present its policy in clear 
terms so that we really know where 
we stand.

At the moment we are talking a 
great deal in terms of professional 
management. I fee] professional man-
agement is a must. But professional 
management does not necessarily mean 
a degree-holder. Professional manage-
ment implies vast experience as a co-
ordinate or, co-ordination is the biggest 
art in. the industrial management and 
I 'fee l professional management will 
certainly go a long way in building 
the economy. The Government to-day 
reiuty lacks professional management 
because there is no co-ordination in

the Government functioning. There 
is too Ministry which is responsible 
for the co-ordination. I think it is high 
time that the Prime Minister starts 
thinking in terms of co-ordination and 
appoint somebody who can really do 
this job of co-ordination and produce 
a growth rate of not less than 10 

per cent a year. Of course, the obvious 
choice may fall on Mr. Chavan or 
Mr. Dhar but the Prime Minister may 
like to have Mr. P. N. Haksar. But 
some-one should be appointed as Mi-
nister of Economic Co-ordination. I 
do not have any objection if he is de-
signated as Deputy Prime Minister, 
but there must be a person who 
should be charged with the responsi-
bility of co-ordinating all the econo-
mic activities of the Government so 
that really the growth rate is accele-
rated and he must accomplish the job. 
We are not concerned with anything- 
else but the nation wants the goods 
to be delivered. How are you going to 
do it? What is the real point. I feel 
that so long as our economic decisions 
are not put under a unified command, 
the Finance Bill will remain as one 
more isolated exercise in the series of 
ad hoc policies that certainly charac-
terise this Government’s performance.

Lastly, rule of law and decentrali-
sation of economic and political power 
constitutes the essence of democratic 
socialism. The Government has gone 
so totalitarian in its thinking that it 
has refused to base its policies on 
sound economic principles. The Gov-
ernment has no alternative but to pray 
at this moment to R'ain God. That is 
what the Finance Minister did last 
time. I really do not know whether 
he believes in God or not but the Gov-
ernment is entirely dependent cm the 
Rain God because the economic poli-
cies pursued have resulted only in a 
virtual famine, run-away inflation and 
industrial recession. This is the only 
hope left with the people that if we 
have better rains, we will have a bet-
ter Kabi crop and then we will be 
able to solve the problem. If  we do 
not have rains, naturally everybody 
knows our future.
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Tfcfe Government have claimed that 
it is moving rather towards pragmat-
ism. I really do not know what sort 
of pragmatism the Government is pur-
suing. If it is so, it is nothing but an 
ideology of corruption and inefficiency 
of the ruling clique for what is not 
so Shameful is inept in Government’s 
policies. It is not yet too late to be-
gin streamlining of the economic de-
cision-making. Therefore, I feel that 
the Prime Minister should better em-
ploy her guts and ruthlessness m the 
national interest, rather than holding 
to the chair at any cost.

SHRI JAGANNATH RAO (Chatra- 
pur): The budgetary proposals re-
flect the social and economic objecti-
ves of the Government and the country 
namely, accelerated economic develop-
ment coupled with greater social jus-
tice and accordingly, the Finance Mi-
nister has made generous allocations 
to the various sectors of the economy, 
more so, for the minimum needs of the 
people in the rural areas. In doing so, 
he is confronted with the two main 
difficulties. One is inflation and the 
other is raising of the resources. Sir, 
the Finance Minister gave a correct 
assessment of the economy as it stands 
today. He also said about the difficul-
ties that he is faced with for raising 
resources and for balancing the bud-
get. In part 12 of Part A of his 
speech, which I consider to be import-
ance, the Finance Minister stated as 
follows:

“The immediate tasks for the 
economy may be summarised as 
follows Firstly, inflationary pres-
sures have to be contained through 
a judicious combination of demand) 
management, increased production 
of basic wage goods and strengthen-
ing of the public distribution 
system.”

This is one of the things. One main 
reason why inflation is there is the 
increased money supply. From 
1964-05 the increased money supply 
has more than doubled, whereas there 
has been no corresponding increase in

production of goods. It leads to 
further and further inflation. How 
can this be contained? Unless you 
contract this money supply you can-
not contain inflation. Secondly, there 
should be greater restraints on waste-
ful expenditure, both by the Central 
Government and the State Govern-
ments. Conspicuous consumption has 
to be restrained. There has been no 
attempt made in the Budget to im-
pose restriction. Expenditure Tax 
should have been there, but it is not 
there.

He speaks of strengthening of the 
public distribution system. Govern-
ment have done the correct thing in 
taking over the wholesale trade in 
wheat and rice. I welcome it. I go 
one step further and say that Go-
vernment should have a built-in 
machinery for all times to come, not 
only in times of scarcity or war, but 
in peace-time also, in normal times 
also. This built-in machinery should 
be there not only for rice and wheat, 
but also for all the essential com-
modities, not only foodgrains, but for 
all the things the commonman needs, 
including cloth and basic drugs and 
so on So, this is my respectful sub-
mission. There should be a proper 
and well-regulated distribution sys-
tem throughout the country, more so 
in cities with a population of one 
lakh and above. Unless this is there 
there will not be equal and proper 
distribution throughout the country. 
After all the deficit in agricultural 
production may be of the order of 
5 per cent or 10 per cent. The dis-
tribution is no uneven that aU the 
people do not get it. There should 
be built-in machinery not only for 
procurement but for distribution. 
The Finance Minister continuing said:

“Secondly, in order to improve 
growth prospects, vigorous efforts 
have to be made to increase the 
rate of savings and investment.**
On savings and investment what 

has been done in the budget? 1 am 
glad by 1972-73 the savings are ex-
pected to go up to Rs. 300 crores.
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There should be double of this sav-
ings, and it should be at least 600 
crores or even 1,000 crores, that was 
originally estimated in the Third 
Flan. The market loans are taken by 
the banks mostly. How many citi-
zens take these loans? I want the 
Finance Minister to tell us as to how 
many have contributed towards the 
public market loan' of Rs. 500 crores 
which were floated yesterday? It is 
only banks who contribute. It is 
only rich people who could do it. 
They purchase one bond. They 
mortgate them with the bank and 
then repurchase another thing under 
the new scheme. No additional in-
vestment is made. This is what hap-
pens. The real savings are the small 
savings, the investments made by the 
small people. I would like the 
Finance Minister to explain this in 
his reply to the Debate. There should 
be more savings from the common 
people. There is the 61 months Fixed 
Deposit at 71 per cent interest. Upto 
Rs. 3,000, this interest is not taxable. 
I wish to ask: Why cannot he raise
this limit to Rs. 5,000 or Rs. 6,000? 
Those will be real savings. The 
limit should be raised in respect of 
these fixed deposits.

Second important thing is about 
higher exports and restraint on im-
ports. How are higher exports possi-
ble? The cost of raw-material is 
high; certain scarce raw-materials are 
being imported and the industry is 
not cost conscious. Therefore, it is 
not possible to improve the exports 
to a considerable degree except the 
traditional items and engineering 
goods. I am afraid the real increase 
will not be there.

He also stated that determined 
efforts are necessary to reduce dis-
parities in income and consumption. 
Taxation is an instrument whereby 
disparity between the rich and the 
poor could be reduced. The tax pro-
posals this year do not tend to 
Achieve this object. Which are the 
taxation proposals of the Finance 
Minister this year which are going to 
reduce the disparities? The Industry

has got all that-' it wanted. 9£ey 
were all Jubilant whm  tbey had the 
budget proposals. In 1957 the Wealth 
Tax Act was introduced and the 
wealth, of the companies was also 
taxable which is constitutionally 
valid. In 1960 this tax was removed 
by Section 13 of the Finance Act 
1960 which says: “Notwithstanding
anything contained in the Wealth 
Tax Act, 1957, no wealth tax shall be 
payable on the net wealth of a com-
pany from 1st April, I960.** But for 
this Section 13, the 1957 Act still 
stands. Through the wealth tax you 
can reduce the assets of the mono-
poly houses. Unless you try to tackle 
this problem you are not going to 
achieve this reduction in disparities 
of income.

Finally he says about moving to-
wards the goal of an expanding self- 
reliant economy based on social 
justice. He has made generous allo-
cation for employment programmes. 
But how are we going to achieve these 
objects as long as inflationary pres-
sures are there. The inflationary 
pressure has been rising slowly from 
1960 and now it is at the peak and 
there is no assurance that the in-
flationary pressure will be reduced. 
It is pulling back the economy. There 
is growth on agricultural and indus-
trial sectors but the growth that we 
achievc is being pulled back by the 
inflationary pressures that exist in 
the country today. The measures 
taken to contain these inflationary 
pressures, according to me, are not 
sufficient and the growth that we may 
achieve in agricultural and industrial 
sectors may not be sufficient to lead 
the economy forward. Something 
more has to be done. Therefore, the 
Finance Minister should have a second 
and deeper look as to how the infla-
tion can be contained. You must see 
that money supply is contracted; 
savings are utilised and the burden 
of taxation is equitably distributed. 
Now, what has been done. Bs. 31 
crores have been raised by direct 
taxation and Rs. 274 crores by Indirect 
taxation. Indirect taxation meians 
passing on the burden to the con-
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littMr. The money given to the 
employees by way of dearness allow-
ance results in rise of prices. 
Therefore, the policy of giving mote 
deames allowance while not being 
able to produce more will not achieve 
the object which the government has 
in view. Production has to be in-
creased. The two enemies for the 
growth of the economy are: inflation 
and population. These two have to 
be contained. We have not been able 
to contain the population growth as 
much as we would like to and simi-
larly we have not been able to con-
tain inflation also. 1 am not, how-
ever, pessimistic. With a good kharif 
crop, I am sure that our economy 
will be able to absorb not only Rs. 85 
crores uncovered deficit financing but 
also about Rs. 200 crores which Go-
vernment may have to pay for im-
plementing the Pay Commission’s 
recommendations, and it will cer-
tainly be able to go forward. But 
then, some steps have to be taken.

First, we must strengthen and have 
a built-in machinery for procure-
ment and distribution of essential 
commodities so that the common man 
and the middle class man and the 
weaker sections will be in a position 
to have the goods which they want.

One of the main reasons why the 
economy has not been progressing as 
much as we would like it to is the 
lack of growth of the public sector. 
The Industrial Policy Resolution of 
1956 has given to the public sector a 
major role to play. But the public 
sector has not expanded as much as 
it should have done, while the pri-
vate sector has been allowed to grow 
and it has grown into dispropor- ( 
ttonate size so that it has now become 
a monster, which we are trying to 
contain but we are not able to con- 
tafri; there has been monopolistic 
growth and we want to contain it and 
break up these conglomerates, but 
we are not able to do it. The only 
way to check the growth of mono- 
polies is the expansion of the public 
sector in a big way. All the bade

industries must be in the public sec-
tor. Either Government may like to 
nationalise the existing industries or 
they should start new industries, but 
the basic industries must be in the 
public sector; then only the public 
sector can control the growth of the 
economy and it can reach command-
ing heights and lead the economy 
farward on an even basic.

I do not want to criticise the indi-
vidual budget proposals or the con-
cessions which the Finance Minister 
has given which he thinks would 
help particular industries and so on.

In conclusion, I would say that the 
economy would certainly go forward 
and the prices are bound to get stabi-
lised by the end of the year, provided 
the kharif crop would be good so that 
as a result of it, the inflationary pres- 
surces also may come down to some 
extent and the people will not feel 
the harshness of the rise in prices.

SHRI P. VENKATASUBBAIAH 
(Nandyal): I have had the occasion
to listen to very learned speeches on 
this Finance Bill, espcially the ont 
from the leader of the CPM group, 
namely Shri A. K. Gopalan, and also 
the ones from the two Raos from our 
side.

The burden of gong of the Opposi-
tion including Shri A. K. Gopalan has 
been that for the development of a 
healthy parliamentary democracy, 
the Opposition must be strengthened 
and their criticism must be taken 
very seriously. After the nud-term 
elections, it looks as if the position 
of the Opposition parties or groups ir. 
the Lok Sabha is such that they have 
lost complete hope of ever coming 
into power. The criticism of the 
Opposition in a healthy parliamentary 
democracy has to be on very healthy 
grounds so as to improve the work-
ing of the Government and better the 
lot of the masses for which the Go-
vernment has given a pledge and fhe 
party has come into power.
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When I look at the speeches of that 

have been made on various occasions, 
I do not think any serious problem 
has been brought to the fore in the 
Lok Sabha by the OpixMition. In* 
stead of acting as an effective Opposi-
tion to strengthen parliamentary de-
mocracy, I think some of the Opposi-
tion parties have done a great dis-
service to it. The matters focussed 
before the public through Parliament 
must have a lasting impact on the 
people of the country. This year has 
been a critical as well as crucial year. 
Many economic, social and political 
problems have come up and Govern-
ment have to face them courageously 
and find solutions to every one of 
them.

To keep up a healthy parliamen-
tary democracy not only the role of 
the Opposition but the role ox the 
press also is great and important. But 
how has that role been played? 
Take, for instance, the issue of the 
takeover of the wholesale trade in 
foodgrains. If we analyse the factors 
objectively and dispassionately, it is 
not such a revolutionary thing that 
Government have undertaken when 
they decided on takeover of the 
wholesale trade in foodgrains. But 
the distorted picture sought to be 
painted by the Opposition and some 
of the monopoly press is doing a 
great disservice to the country and 
the people. Nobody can ignore how 
the people who were carrying on this 
trade for generations together--T am 
speaking only of a few individuals— 
have played with the lives of millions 
and millions of our people. Can we 
deny that there has been wholesale 
adulteration of foodgrains? How 
many innocent people have had to 
play with their lives in order to 
satisfy certain vested interests in this 
country? When Government took up 
the responsibility of feeding the mil-
lions of the people, they thought that 
these essential commodities should 
not be in the hands of a few indivi-
duals who can hold the whole nation 
to ransom. Hence the takeover of 
wholesale trade in foodgrairs. But 
how is it being received? It is being

given a distorted picture by some 
Opposition parties as well as some of 
the monopoly press. Everyday if you 
open the newspaper, you will find the 
bad side presented, a side which is 
not akin to realities. People are fed 
on false impressions of this challeng-
ing task the Government have under-
taken.

j w w  vw nr*nm f*raft :

ME. CHAIRMAN: The bell is be-
ing rung...Now, the quorum is there. 
Mr. Venkatasubbaiah may continue

SHRI P. VENKATASUBBAIAH: 
Sir, speaking about the economic 
position that is prevailing in the 
country, it requires a lot of courage 
for a Finance Minister to steer clear 
of the impediments in the wav of 
economic progress of the country. 
The Home Minister also, with his 
rugged common sense, I am sure, 
will be able to get over t»,f\se diffi-
culties. One thing I w&ti ed to high-
light. The economic situation, a? it 
is, is being bedevilled by many mala-
dies and it is high time ihat the Go-
vernment took note of these things 
and tried to out the economy on 
sound and right lines.

In spite of the fact <hat so many 
taxation measures have b^en taken 
to curb monopoly anrt aUo to curb 
certain vested interests who have 
taken advantage of the situation in 
the country, we are yet to find suita-
ble measures to see that this black 
money is checked. As a matter of 
fact, there is a parallel economy 
running and black money is galcre 
in the country and it is one of tha 
reasons for the inflationary trends in 
our economy. Secondly, if I remem-
ber aright, two or three ytnrs back, 
I raised the ooint here about the 
forged currency circulating in this 
country. Mr. Ganesh, if I remem-
ber correctly, said that there were a 
few places wher this forgd currency 
existed but that it was not that much 
enormous as to affect the economy 
of the country. But I would submit 
to the Minister of State, Mr. Ganesh,
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that it is not $0. In our practical 
day-to-day life, we see people be-
coming rich overnight; thy do not do 
any business and they do not have 
any business acumen, but overnight 
they have become rich and are con-
structing cinema theatres and running 
buses and hajve become fabulously 
rich. The common talk is that they 
have indulged in forged currency. I 
do not know how many crores of this 
forged currency are getting cir-
culated; it is also one of the reasons 
for the inflationary trend in our 
economy. Tax evasion is leading 
to this paralleled economy of black 
money and forged currency. These 
are having a painful influence an 
our economic structure. A method 
has to be found out to chcck these 
things and to see that these elments 
are eliminated from our economic life.

Another factor about the economic 
situation which I want to pom*, out is 
the defect in our distribution system. 
We have taken up the stupendous 
task of wholesale trading in food- 
grains, and we are having a mono-
poly hold over the distribution of 
other essential commodities like 
cement, kerosene, diesel oil, petrol 
and also, to some extent, textiles.

We see that what we cannot get 
at fair price, we could get in plenty 
at the black market price. Buildings 
are coming up in large numbers in 
cities, with cement and steel bought 
at black market price whereas the 
poor farmer is denied these things to 
pursue agriculture. It is a paradox. 
What is the Government doinft to 
right this wrong? There is a power 
cut and the farmers are denied power 
for agriculture purpose. It has be-
come an All India phenomenon, be 
it Andhra or Kerala or Madras. One 
State imposes 50 per cent cut while 
another imposes 75 per cent. The 
worst sufferers are the farmers and 
persons engaged in small scale indus-
try. The price of diesel oil is sky-
rocketing and people are indulging 
in all fiorts of malpractices. Diesel 
is avail ible In plenty, only one has to 
pay black market prices.

These are the maladies which the 
Government had to put down with an 
iron hand. Unless that is done, the 
situation in which the rich people 
become richer and the poor, poorer 
will continue. The regional imbalances 
are also growing every day. After 
25 years of Independence, nothing 
concrete has been done to remove 
economic disparities and regional 
imbalances. Disparities are growing 
wider, especially in areas affected 
by drought and adverse seasonal con-
ditions. .The impact of Governmental 
policies had not been felt there; the 
incentives given to people to start in-
dustries in such areas had not pro-
duced results in the way they should 
have because the infrastructure are 
not there. Some persons take licence 
in the name of X, Y or Z. They are 
bogus licences and they benefit 
enormously. The local people do not 
get the benefit. The regional im-
balances and backward areas remain 
as they were 25 years back. This 
should be looked into as quickly as 
possible. Unless that is done dispari-
ties will grow and the economy also 
will suffer.

I said the power shortage had be-
come an All India phenomenon. 
There is force in the criticism on the 
floor of the House: could not this
have been anticipated? What were 
the planners doing all these years? 
Power generation should have been 
planned to meet the growing needs of 
our people. The days of hydel pro-
jects are gone. But in some places 
only such projects can give us the 
benefit. But such projects are not 
attended to. In my constituency, 
there is a big hydel project, Srisailam 
project. Work had been sanctioned a 
few years back; still it has not come 
up. The estimates had gone from 
Rs. 35 crores to Rs. 75 crores; God 
alone knows how many more crores 
it would have cost when it is actually 
completed? Such projects which 
^ivie—immediate benefit and which 
will also be instrumental in bringing 
down regional disparities should be 
taken, if need be even outside the 
Plan.



3i i  Finance Bill, 1973 APRIL 30, 1973 Finance Bill, 1873 3l2

[Shri P. VenkatasubbaiahfJ
Power not only helps the industrial 

growth but it also helps the agri-
cultural growth. Growth of agricul-
ture in our economy will go a long 
way to bring down the regional 
disparity.

Coming to the State of Andhra 
Pradesh, of course, we have had ex-
perience in the President’s Rule in 
that State. That was because of an 
agitation for a separate State. And 
I am glad that better counsels have 
prevailed on them and normalcy is 
returned there. 1 hope that the lea-
ders of both the regions will come 
together and evolve a certain broad 
consensus within the framework of an 
integrated State and see that a popu-
lar Government is restored there as 
early as possible.

I strongly urge that this time either 
the Prime Minister or the central 
leadership should not be involved. 
After all it is the primary duty of 
the leaders of that area to come to 
a sort of an agreement. I am glad 
that the leaders of Telcngana are 
coming forward with a declaration 
that whatever may be the impedi-
ments or irritants that come m the 
way of an integrated State, they 
should be removed. We all welcome 
such a gesture and I feel that the 
good will and mutual understanding 
for a common formula or consensus 
may be evolved so that the Andhra 
Pradesh will remain as an integrated 
State and will be able to play a very 
useful role in the affairs of this coun-
try. I want to lay stress on one more 
point That is about drinking water 
There is scarcity of drinking water 
prevailing in the country That is 
because of successive failure of mon-
soons. And the problem has become 
more acute now m spite of the efforts 
made by the government for imple-
menting the schemes. I have a doubt 
in my mind that the burreaucracy 
does not want the schemes to be im-
plemented properly. They are not 
behaving well. They do not want to 
implement the scheme envisaged by 
the Government. They are only 
worried about their seniority. I feel

that it will be better if steps are 
taken earlier to see that the gua-
ranteed tenure of office that is being 
given to these bureaucrats is being 
taken out of the Constitution. They 
must be made responsible. The 
principle of hire and fire has to be 
accepted. And they must be account-
ed for the failure in regard to the 
government’s policy.

As regards the social welfare pro-
grammes, the hon. Minister in charge 
of Social Welfare and Education im-
posed a drastic cut for implementing 
the social welfare programmes. 
There are vast numbers—millions and 
millions—of harijans/adivasis and 
other backward people who do not 
even find an inch of space to live on 
leave alone the housing and other 
programmes Some State Govern-
ments have, of course, under taken 
big programmes in this regard I 
welcome them. But that is not 
enough For centuries together these 
downtrodden and depressed people 
had been neglected. Unless they are 
being guaranteed the minimum 
necessities of life like food, clothing 
and shelter, we cannot call ourselves 
that we are an independent nation 
What have be done for these people 
anything substantially over these 
twentyfive years? Great stress has 
got to be laid on social welfare acti-
vities. Unless we take immediate 
and effective steps. We will not be 
able to bring socialism in this 
country.

SHRI K. S. CHAVDA (Patan); 
Mr. Chairman, Sir, Shri A. K. 
Gopalan, at the outset, said that our 
country is facing an economic crisis.
I am entirely in agreement with his 
statement that our country is facing 
an economic crisis unprecedented in 
the history since our country attain-
ed its independence in 1947.

14.54 hrs.
[Shr i K. N. Tiwa hy in the Chair.]
There are distinctive signs of de-

terioration in our economy during
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the last three years or so. That is 
evident from the speeches made by 
the hon. Members about the rate of 
growth. According to the published 
figures, the rate of growth of our 
national income was 5.3 per cent in 
the year 1069-70 but that was 4.7 per 
cent in the year 1970-71, 4 per cent 
in the year 1971-72 and 1.5 per cent 
in the year 1972-73. Under the pre-
sent circumstances, 1 am afraid it 
will not be better in 1973-74, which 
is the last year of the fourth plan. 
The rate of growth of national in-
come envisaged in the fourth plan 
was 5.5 per cent. This targeted rate 
high-sounding slogans like garibi 
hatao and bungling on the part of tho 
ruling party. The steady decline in 
the rate of growth of our national in-
come was due mainly to the continu-
ous decline in the targeted rate of 
growth of agricultural and industrial 
sectors. The House will remember 
the much publicised greed revolu-
tion. Government said at one time 
that the country had attained self- 
sufficiency in foodgrains and it should 
not be necessary for our country to 
depend on imports from other coun-
tries like the USA.

Out of the total installed capacity 
of power generation, not more than 
40 per cent has been utilised. If it 
has been utilised to the extent of at 
least 60 per cent, our country would 
have been saved from the acute 
shortage ol power. In Gujarat, there 
is only thermal and atomic power 
generation. But the installed capa-
city has not been utilised to the maxi-
mum, with the result Gujarat is 
suffering from acute power shortage.

The food position is also very bad. 
There is shortage of foodgrains and 
starvation deaths are talking place. 
There have been four starvation 
deaths in South Gujarat. Reports 
have been received of food riots in 
some States, particularly Maharashtra 
and Gujarat, where people were 
killed by bullets instead of being 
given foodgrains. Hungry men are 
angry men and it is but natural that 
they would rise in revolt and cannot

be suppressed by bulleta. It can only 
be suppressed by giving them food.

Dr. Rao said that we should not 
blame the Government for drought, 
famine or floods. Everybody knows 
these are natural calamities and Go-
vernment has no control over them. 
But the Government has got the con-
venient excuse to attribute the shor-
tage of goodgrains to floods in some 
parts and drought in the other parts. 
Is it not one of the main objectives 
of our planning to see that our coun-
try should be free from the vagaries 
of the monsoon and to provide alter-
native sources of power and 
irrigation?

We know that the waters of our big 
rivers Brahmaputra, Gangaf Godavari 
and Narmada are going waste to the 
sea and there are inter-Statc disputes 
about the sharing of river waters by 
each State. The Government have 
failed to play an effective role as a 
co-ordinating authority and they have 
failed to solve the problem of river 
waters in general and the Narmada 
waters in particular.

15 hrs.

Coming to deficit financing, which 
is the main cause of inflation, the 
Finance Minister has said that at the 
end of 1973-74 it is likely that the 
deficit financing will be Rs. 85 crores. 
The statement is qualified by certain 
conditions. If that be so, why not 
give the correct figures based on best 
estimates of the extent of deficit 
financing? Why fool the public by 
giving the low figure of Rs. 85 crores? 
Here I would like to quote the for-
mer Finance Minister, Shri Morarji 
Desai, who said:

“If a deficit of Rs. 252 crores can 
amount to Rs. 550 crores in spite of 
the buoyaney of Rs. 718 crores in 
resources, there is no knowing what 
the actual deficit will be in 1973-74. 
The figure of Rs. 85 crores ie plainly 
illusory.”
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[Shri K. S. Chavda]
The overall deficit financing in our 
country in 1969-70 was Rs. 58 crores, 
In 1970-71 it was Rs. 431 crores, in 
1971-72 it rose to Rs. 710 crores and 
in 1972-73 it rose to Rs. 971 crores. I 
would like to quote the former 
Finance Minister again:

“Previously it had always been 
possible to reduce the anticipated 
budget deficit by better economy, 
increased tax recovery or other 
measures. But since 1971-72 there 
is a tendency to increase the defi-
cit financing as the year progresses 
so that it is not possible to tell what 
would be the deficit at the end of 
the financial year.”

This is the position.
Coming to the rise in prices, there 

is a lot of black money in circulation, 
there is wasteful spending by the 
Government and there is a steady 
Increase in the money supply with 
the public without commensurate pro-
duction in the country with the re-
sult that there is inflation and con-
sequent rise in prices. The Reserve 
Bank of India has observed in the 
Financial and Economic Review, 
February, 1973 issue that “as com-
pared to the level a year ago, the 
general price index was higher by 
15.3 per cent.” This Reserve Bank 
bulletin refers to the wholesale pri-
ces. There is no record regarding the 
retail prices. We are all feeling the 
pinch of higher prices, particularly of 
essential commodities like foodgrains, 
edible oils, sugar etc. The common 
man judges the Government not by 
slogans, not by lofty professions but 
by the- action the Government have 
taken to provide them at reasonable 
prices the essential commodities of 
life.

Now, I would like to say about the 
problem of unemployment. This is 
also another disturbing feature of our 
economy because unemployment is 
growing year after year. The num-
ber of unemployed people on the live 
registers of employment exchanges

has increased from 4 million in 1970 
to 5.1 million in 1971 and to 6 J  mil-
lion in 1972. As we all know, the 
actual unemployment is much more 
than what is registered with the em-
ployment exchanges. This does not 
take into account a large number of 
under-employed people, particularly 
in the rural areas.

In this regard, the Bulletin of Re-
serve Bank of India has observed:

“Reflecting the Government’s con-
cern for social justice, a sum of 
Rs. 100 crores is provided for crash 
programme for creating employ-
ment opportunities for half a mil-
lion educated persons in addition to 
continuing the provision of Rs. 125 
crores for special welfare schemes 
introduced in 1972-73.”

But a pertinent question is: How
much of this provision hais been 
actually utilised and what is the im-
pact which it has produced on the 
problem of unemployment? The Re-
ports show that a number of States 
have not been in a position to utilise 
the allotment made to them fully. It 
is no use making a paper provision 
in the Budget

We are complaining of indiscipline 
among student community But the 
youngesters are a disillusioned and 
frustarted lot. They feel that a uni-
versity degree is a scrap of paper and 
will not give any employment to 
them
, Then, the Government shows lip- 
sympathy to small farmers. But 
what is the actual performance? In 
the same Reserve Bank of India 
Bulletin, the earlier Report says:

“Of the total outlay of Rs. 97.50 
crores provided for in the Fourth 
Plan, hardly 20 per cent was releas-
ed by the Government to the smal-
ler farmers development agencies 
upto October, 1972. Further, the 
agencies had yet to utilise about 
one-third of the amount thus 
released."
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This is the position. In a nutshell, 
the wribt hatao programme of the 
Government has failed miserably. 
The garib has remained garib—it has 
not become un-garib as yet. There-
fore, the Government should read the 
waiting on the wall: You can fool
some people for all time, all people 
for some time but not all people for 
all time.

I would like to bring to the notice 
of the hon. Finance Minister a few 
questions regarding labour for his 
sympathetic consideration. One ques-
tion is regarding the claim of provi-
dent fund accumulation of the wor-
ker who is dead. The claimant is re-
quired to  produce an estate  duty 
clearance certificate if the  amount 
exceeds Rs. 5000. Everybody knows 
that industrial workers  working in 
mines or in plantations or in factories 
are not rich people. So, if they are 
exempted from producing estate duty 
clearance certificate, then they will 
get a great relief from visiting in-
come-tax offices and from paying fees 
to ineoine-tax experts. Another thing 
is that the worker who is retrenched 
is requ1 red to pay income-tax on the 
amount of retrechment compensation 
paid to him under I.. Act. The com-
pensation is given to him because he 
loses his ob.  Therefore, he should 
be exempted from paying income-tax 
in such cases.

Another problem is this. ue to 
rise in prices, the workers in larger 
industrial centres get a higher quan-
tum of dearness allowance as it is 
connected with the cost of living in-
dex. But in such cases the workers 
are required to pay income-tax which 
results in reduction of their emolu-
ments. I would, therefore, request 
the hon. Finance Minister to exempt 
the workers from paying income-tax 
in such cases. The office-bearers of 
Ahmedabad Textile Labourers Asso-
ciation have represented this case to 
the hon. Finance Minister. I hope, 
the Minister wHl look into the matter
and decide it in their favour.
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SHRI CHINTAMANI  PANIGRAHI 
(Bhubaneswar): Mr. Chairman, Sir. I 
rise to support the Finance Bill. We 
are passing through a period of transi-
tion—a transition from a feudal and 
capitalist economy to a socialist one. 
This process is really a very hard and 
strenuo vs process and today the take-
over oi wholesale trade in foodgrains 
is part of this process of marching 
from a feudal economy to a socialist 
one.

I do not know how many times the 
word ‘garibi hatao’ has been mention-
ed from the Opposition benches. It 
seems they are obsessed very much 
with this word. Whatever, I under-
stand so far as our policies and pro-
grammes are concerned we stand com-
mitted to this programme of removing 
poverty from this country where more 
than 41 per cent of the population live 
below poverty line. That is a chal-
lenging task before us. If at all we 
have not been able to succeed to a 
certain extent we are moving in that 
direction and we hope that wc shall 
have to fulfil the programmes that we 
have placed before us so far as remo-
val of poverty from this country is 
concerned.

I would like to bring to the notice 
of the Finance Minister some of the 
salient aspects which are really distur-
bing our economy today I think that 
our whole economy is a kind of a loan 
economy that we have built up m this 
country. The total amount of Central 
loans outstanding against the States as 
on 31st March, 1.971 comes to Rs. 6,400 
crores, and if wc add the figures for 
1072-73, it wpmM already cross the 
mark of R«  00 crores. Similarly, 
the total foreign  debt outstanding 
against the Government of India today 
is nearly Rs 8000 crores  Sir  you 
may bo aware that many Statp Gov-
ernments including the Orissa Govern-
ment have been writing from time to 
time to the Central Government that 
ju'.t as the Government of India are 
asking the aid-givmg agencies all over 
the world to reschedule their debts, the 
Government of India also should re-
schedule their debts to the Central 
Government or else to write them off; 
when it comes to Rs 8000 crores pro-
bably, bv no stretch of imagination 
c&n anv Statp Government be expected 
to pav the amount.

I  am glad that the Finance Ministry 
has referred this matter to the Sixth 
Finance Commission, and we hope that 
the commission will give substantial 
thought and deep consideration  to 
this problem which the State Govern-
ments have placed before them. What
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I am worried about is this. I feel that 
this budget should have provided a 
very strong base for the Fifth Plan 
because we are going to the Fifth •Plan 
next year. Therefore, we shall have to 
consider whether this year we haye 
provided a very strong base for the 
Fifth Plan to take-off or a very weak 
base only. When we analyse this, we 
should not forget that the capitalist 
economies and their internationai or
ganisations and their agencies, includ
ing the vested interests in this coun
try itself, are making surreptitious 
efforts to weaken our will to achieve 
self-reliance and also to go ahead with 
our programmes of economic develop
ment, and they are advancing theories 
and ideas which would defeat our 
whole purpose and our attempt to 
move in that direction. 

In the First Plan, deficit fina•cing 
was Rs. 333 crores. In the Second 
Plan, it went up to Rs. 954 crores, and 
in the Third Plan, it went up to 
Rs. 1153 crores. The total deficit fin· 
ancing by the Centre and the States 
in the first three years of the Fourth 
Plan amounted to Rs. 1127 crores which 
exceeds the entire Third Plan deficit 
financ:ing. As I could think of it, for 
the Fourth Plan, perhaps we are going 
to have another deficit financing of 
Rs. 700 crores for the last two years 
of the Fourth Plan, and naturally the 
total would come. to Rs. 2000 crores of 
deficit financing in short period Of five 
years. This is one of the biggest obs
tacles so far as our economic growth 
is concerned and so far as checking 
the price rise is concerned. Had this 
been invested in productive activities 
in this country, we could have had 
so much of goods and services in this 
country that we would not have had 
to take recourse to this order of defi
cit financing and this problem of 
price rise would not have assumed 
the proportions that it has assumed 
today, 

Another feature which is also very 
disturbing is the amounts that we are 
raising by public loans from the banks 
and lending institutions. because all 
this money is being spent on unpro-

ductive items and not for producing 
items of consumption. The net addi
tional bank credit to the Government 
sector in 1971-72 was iRs. 1025 crores 
as against Rs. 511 crores in 1970-71 
and only Rs. 29 crores in 1969-70. 

We are glad that the bank deposits 
are proliferating, and we are in control 
today of Rs. 8000 crores of deposits. 
But can we afford to take away these 
deposits by way of raising of loans, 
and utilise them on unproductive 
items? I think that the bank credit to 
the Government sector in 1973-74 is 
going to increase still further from 
Rs. 1025 crores which was the case in 
1971-72, 

Another phenomenon I have to place 
before you and the Finance Minister 
is this. Why do we face this difficulty 
so far as the financial burden is con
cerned? It is not because that we are 
not producing anything in the country. 
As Dr. Rao has said, the potential in 
this country is so vast and so big that 
we· can make much bigger efforts in 
the Fifth Plan. We can do it; there 
is nothing to be worried about it. The 
difficulty is pre.sented bY the drain of 
resources from which we are suffer
ing ir. the last so many years. 

So far - as debt servicing and am
ortisation of foreign loans are con
cerned, you will be surprised to know 
that in 1972-73, we paid interest 
amounting to Rs. 200 crores on these 
debts. If we add the amortisation 
part of it, it comes to Rs. 600 crores. 
Some friends are suggesting that we 
may not pay this at all. But a coun
try like India cannot say that we will 
not repay the foreign loans we have 
incurred. 

Then what about the drain by waY 
of profits on the foreign private in
vestment repatriated from this coun
try? I was looking into the names of 
the firms which are monopoly-con
trolled and are manufacturing cosme
tics in this country. There are ten 
such foreign firms in the country: 
Messrs. Bochham Pvt. Ltd. (100 per 
cent foreign controlled), Colgate Pal-
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molive 100 per cent, Burroughs Well-
come & Co. 100 per cent, Clba (India) 
Ltd., 65 per cent, Duphar 50 per cent, 
Glaxo 77.5 per cent, Hindustan Lever 
85 per cent, Johnson and Johnson 75 
per cent, Jfteckitt & Colman 100 per 
cent and Geoffrey Manners 45 per cent. 
These are the ten foreign private firms 
which are manufacturing cosmetics in 
this country. We should at least think 
over this matter and do something 
about it. Of course, we are going to 
consider the Foreign Exchange (Re-
gulations) Bill which will help to con-
trol this to a great extent. You will 
be surprised to know that the rate of 
return enjoyed by Hindustan Lever 
and Glaxo on their investments here 
is 22 per cent whereas in their own 
home country, it is only 7 to 9 per 
cent. This is the size of the profit they 
are making here. If we include the 
amount repatriated by these firms by 
way of profits, which is Rs. 250 crores 
annually, in the amounts sent out by 
way of interest charges and amortisa-
tion on loans, it comes to an annual 
drain of nearly Rs. 900 crores from 
this country.

Unless we produce more goods and 
services to serve as a cushion, how 
shall we be able to pump in so much 
of deficit financing? It is, therefore, 
no wonder prices have risen. I am 
only surprised that the prices have 
not risen to the extent they should 
have. They should have gone up 100 
per cent, the way things are moving 
in this country. Therefore, there needs 
to be a little more discipline so far as 
our financial management of the eco-
nomy is concerned. The main draw-
backs are the decline in production, 
increase in money supply with the 
public, speculative hoarding by profi-
teers and others and a psycholog}' ot 
shortage created all over the country. 
Because of this psychology of shortage 
everywhere, even when a person want*; 
to sell something in the market, he 
feels he had better keep it in his home. 
This is also adding to the trouble we 
are passing through.

So far as agriculture is concerned, 
the target was fixed with a growth

rate of 5 per cent per annum. We 
have invested Rs. 1,000 crores in agri-
cultural development in this country in 
the last four years, an average of 
Rs. 250 crores every year. But why is 
it that the growth rate has come down 
to 2 to 3 per cent. Should we not ask 
this question as to why when we have 
invested Rs. 1000 crores on the deve-
lopment of agriculture, the growth 
rate of 5 per cent has not been 
realised?

Another big stumbling block in the 
way of the recovery of the economy 
is the proliferation of undisclosed 
wealth and income. Government 
should take stringent measures to curb 
this evil which is playing havoc with 
the economy today. This is a kind of 
parallel black money economy operat-
ing in the country today.

I now draw your attention to the 
serious problem of drought in Orissa. 
You will be surprised to know that 
letters have been written in newsr 
papers saying that drinking water is 
not available in Orissa; it is being 
charged at 50 P to a bucketful <-f 
water. This is the terrible water 
famine we are facing in Orissa 
today. There are scarcity condi-
tions. Then, wheat is not available 
and in regard to procurement 
you will again be surprised to 
note this. We fixed the procurement 
target for the State Governments, and 
how can we blame the Government 
here, if the State Governments are not 
procuring according to the target? 
You will find that in Uttar Pradesh, 
the target for procurement of wheat 
was fixed at 18 lakh tonnes. But to 
date, it has been able to procure only
45.000 tonnes. In Rajasthan, the target 
was three lakh tonnes. But only 974 
tonnes have been procured. In Orissa, 
the target w^s 18.000 tonnes, but not 
a grain has been orocured up to new.

For rice, the target was three lakh 
tonnes for Orissa. The procurement is
1.50.000 tonnes. For West Bengal, the 
target for wheat was 7 lakh tonnes, 
but only 4,000 tonnes have been pro-
cured. In Maharashtra only 6,000 
tonnes have been procured. In Madhya 
Pradesh, 40 lakh tonnes was the target
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The procurement is only 60,000 tonnes. 
For Bihar, 60 lakh tonnes was the 
target but only 800 tonnes have been 
procured How can we say that we 
shall control the prices and control 
everything and that we shall live in 
peace and prosperity’ This is some-
thing astounding Why not the Cen-
tral Government here ask the State 
Governments, what is the game you 
are playing, we have taken up the 
wholesale trade in foodgrains and not 
a single grain is being procured How 
can you say that this will be success-
ful9 It cannot be a success It is a 
very serious matter to which the Fin-
ance Minister must give thought 
Without stringent measures, you <an- 
not check the inflationary pressure on 
the prices It cannot be checked 

Another greatest hindrance is the 
shortage of power I would lust take 
one or two minutes more to refer to 
the power shortage There has been 
a steady fall m the target of power 
fixed by the Planning Commission and 
the Government themselves You will 
And that from 1 63 million kw which 
was fixed for 1968-69 it was reduced to 
132 million kw m 1969-70 and again 
to 122 million kw in 1970-71 You 
will find it was further reduced to 
118 million kw in 1971-72 Thus 
gradually the target has been reduced 
Even energy which was being producpd 
was lowered You will find that m 
1970-71 the rate was lower, at 9 2 oer 
cent The production m 1971-72 had 
further fallen to about 7 per cent How 
can we say that we will be able to 
meet the rising aspirations of the peo-
ple and the rising demand for power, 
with this shortfall m production and 
shortfall in the targets’ Therefore 
V, hat I feel i«s that while the second 
plan and the third Plan were really 
something which were helping us m a 
better wav so far as the fourth Pihn 
i e; concerned something h*>s gone 
wrong everywhere and therefore we 
find shortage m oower water irriga-
tion cement food and so on and 
everywhere you find that the shortage 
is there all over the country It Is 
not that we do not want to increase 
production It is not that the peo-

ple in the country do not want to 
put in more labour; they are putting 
m more labour But something has 
gone wrong somewhere Therefore* 
it has so happened

I therefore submit that the able 
Finance Minister and the Finance 
Ministry would try to deal with this 
acute problem in this country today 
and I hope that he will apply his 
mind seriously to the ills of the pre-
sent economy that we are facing I 
hope that, within the coming one or 
two months, with the kind of a little 
financial discipline and control, the 
difficulties that we are facing today 
will be over, and we will be able to 
march forward again with confidence 
if we go ahead and work out the 
fifth five year Plan which is the big-
gest venture we have evolved for the 
planned economic development of the 
country towards achieving the socialist 
goal

SHRI P G MAVALANKAR 
(Ahmedabad) Mr Chairman Sir, 
the hon Finance Minister has mov-
ed the Finance Bill to give effect to 
the financial proposals of the Cen-
tral Government for the financial 
year 1973-74 and while doing so and 
even on an earlier occasion this ypar, 
the Minister has drawn an optimistic 
picture and promised a brighter 
future It has to be expected of any 
Government particularly of a Finance 
Minister when he introduces a bud-
get and brings out certain proposals 
that he will try to paint as rosy a 
picture as possible but knowing as 
I do the hon Finance Minister Shri 
Yeshwantrao Chavan I wonder why 
he should have given a picture which 
is wholly out of tune with the reality 
of the day We find all over the 
place a continuously depressing situa-
tion and rapid deterioration all round 

I shall now try to briefly mention 
some of those areas where there has 
been tremendous deterioration But 
I cannot resist the temptation to 
refer first and foremost to the acute 
situation of drought resulting m 
shortage of food, and in the last
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couple of days or weeks perhaps,In 
a lew starvation deaths. Only the 
other day the hon. Prime Minister 
emphatically denied reports about 
starvation deaths. What concrete 
evidence has the hon. Prime Minis-
ter in her possession to deny such 
facts? We know that people died in 
various parts of India even when 
there was no drought because of 
majnutrition and lack of medical 
facilities. This year has been so bad; 
it has been slow death, gradual death, 
not of a few; but thousands are dying. 
After all this, if the Prime Minister 
says that nobody has died of starva-
tion I submit that it is a statement 
which is completely out of tune with 
the reality of the situation.

In Maharashtra the situation is par-
ticularly serious, as also in Gujarat 
and several other States. We had 
food riots and revolt by people want-
ing to get some small quantities of 
food. It is no use saying that Oppo-
sition parties are exploiting the situa-
tion. If there are shortages and if 
Governments have bungled, parties 
or even individuals in Opposition 
opposed to the policy of the Govern-
ment are bound to take advantage 
and exploit the situation. When 
peoole are asking for food and bread, 
they are getting bullets and stones. 
Is this an indication of the rosv pic-
ture or a brighter future which we 
were promised by our esteemed 
friend the hon. Finance Minister?

The rate of economic growth is 
low. It is a tragedy that inspite of 
various kinds of natural and man-
power resources, we have the lowest 
r a t e  of growth T T n e m n lo v m e n l nr*'- 
sents a dismal picture; the figures of 1 
unemployment are not diminishing; 
th^y are in fact rising. This is not

bright or rosy picture.

They say they want to achieve 
f-ocialism. I am for socialism, if it 
means social justice and egalitarian 
society, where not only production 
>s increased, but there is also more

equitable distribution. Under that 
system the weaker sections of the 
community would be protected. But 
what are they doing? Under their 
ŝcheme, only statism is increasing. 

Instead of society becoming the owner 
yand controller of things, it is the 
state, the rigid rugged power of the 
state that comes into prominence so 
that the common man is forgotten and 
the powers of bureaucracy increase.... 
(Interruptions) As my friend say* 
there is more of autocracy and more 
of bureaucracy. Power is concen-
trated in the hands of the Govern-
ment. We saw that recently in the 
case of yarn control and also in the 
matter of taking over the whoie-sale 
trade in wheat. Nobody says that if 
something is going wrong the Gov-
ernment should not take the matter 
into its own hands. But has the Go-
vernment got the necessary talent 
and manpower, technique and the 
tools? If you do not have them you 
go on merely adding to your machi-
nery. What do you do? You only 
create a giant Leviathan.

The big power hungry State is full 
of bureaucrats in government machi-
nery. We know what the net result 
would be. There would not only be 
delays but something else also. For 
example, if we write letters and 
send telegrams, nobody replies. We 
have to come down or go up to New 
Delhi or which ever way vou may 
put it and ask for a reply, but still 
they do not do it. Nobody takes any 
decision; there are delays and there 
is corruption; there is nepotism. In-
stead of welfare measure being in-
creased, the paper is increasing. Wel-
fare measure is decreasing in propor-
tion to the increase in paper work. 
This is the reality of the situation. 
I therefore request the hon. Minis-
ter for Finance to see to it that the 
common man is helped. The people 
are awakened and they know in 
which direction the Government goes. 
If something is not done to put an. 
md to this delay etc. they are bound 
to feel desperate. Therefore I say
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the situation is very grave now I 
request the Finance Minister as also 
the entire House to see to it that we 
try  to avoid this situation which is 
dangerous and disastrous We have 
to do something radical and quick

Having said all this, I want to say 
a word about the taxation proposals 
made I would like the Finance 
Minister to see to it that the direct 
taxes are levied m such a way that 
there is no avoidance of tax at the 
higher levels The people at higher 
levels would not like to pay the tax 
It is no use saying that Government 
have done something to earn more 
revenue from taxation There are 
very few honest people who earn 
more and who also pay the taxes 
Generally people want to avoid pay-
ing taxes 1 would like the Minister 
to look into the rate of direct tax and 
find out how far he is able to tax the 
people at higher level so that he may 
also indicate m his reoly on how he 
is able to control the black money 
that 1*5 being put into the country's 
economy I would like him to see 
to it that the black money ills and 
sins are eliminated or avoided m this 
country

I would also like him to tell the 
House as to what exactly is the 
amount of tax which is m arrears 
because I do not know whether he 
also includes m the arrears the 
amount of tax which is m dispute If 
the officers say that a certun tax 
has to be pa«d by the assessees but 
that is m dispute, then till the inquiry 
is made that should not be taken as 
a tax evasion Otherwise that will 
give a sizeable figure which some 
people criticise as tax evasion I 
would like him to tell the House 
accurately the precise nature of tax 
arrears If necessary, he may even 
appoint a small inquiry committee to 
go into this question and then tell 
the country as to what is the exact 
amount of tax that is to be paid as 
arrears in this country.

Coming to the industrial produce 
tion, that is not growing There is 
power shortage and there are power 
cuts Scarcity of power, as has be on 
rightly pointed out by many people, 
is much worse than scarcity of food-
grains Unless you plan sufficiently 
m advance as to the requirements of 
power m a good way and unless vou 
take an initiative m our plans and 
projects, the industrial growth will 
be hampered m the country I would 
therefore like that great emphasis 
should be laid on the development 
of electric power

You know, Sir, that there was an 
unprecedented power cut—50 per cent 
power cut—m Gujaiat and many 
other places recently So also, th" 
other States like Rajasthan. Wes>t 
Bengal, Maharashtra and Tamil Nadu 
had some difficulties with rega~a to 
the power cut In fact there is no 
State which remains without r»owe~ 
difficulty I would like the Govern-
ment to go into this question from 
a long term point of view and quick 
and encrgetic steps should be taxen 
by them to see that power scarcity 
is removed as early as possible so 
that our industrial production is not 
hampered

May I now briefly touch upon the 
green revolution9 T have rceentlv 
visited somo agricultural institution* 
and state farms I found that some 
of them are doing good woik Som° 
of our talented people have achieved 
a good deal and thev can stand com-
petition with any other people f*nv 
w hue m the world And w> ar* 
proud of this Thercfoie, I fit! all 
the more unhappy that m sp’te of 
these talents we have, we a~e not 
able to make India and
suphalam about which we have been 
signing both during independence 
struggle and after If you want the 
green revolution to take plac* 
successfully the river waters should 
be sent to the farthest, remote, down-
trodden, backward areas Where 
there is need for water, let water go 
there through irrigation
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Many us from Gujarat have been 
asking, why is the Prime Minister 
delaying her award on the Nar-
mada? This is not a question of 
Gujarat alone getting the benefits. It 
is a national project. If the project 
is successfully and quickly imple-
mented, the Narmada waters can be 
very well harnessed. Already 25 
years have been lost. Let us not 
lose even 25 days more. If this pro-
ject is successfully implemented, 
Gujarat, Rajasthan, Madhya Pradesh, 
and Maharashtra States will stand to 
benefit. So, I would request the 
Prime Minister to expedite her award. 
Unlimited quantities of water aTe 
now going waste. Let us harness 
them as early as possible and make 
them available to the people.

Although I welcome the passing of 
land ceiling legislations by various 
States, I hope this will not lead to 
uneconomic holdings and fragmen-
tation of land in such a way that it 
will mean less production per acre.

I come from Ahmedabad, a city of 
textile labour. It is a picture of con-
trast. On the one hand you have a 
few millionaries and on the other a 
vast number of people living in mise-
rable conditions. To say that the> 
are living is a travesty of facts; they 
are just existing. If you go to their 
huts, you cannot stay there for even 
five minutes. But th^y have been 
living there for 25 years. Th other 
day the Finance Minister was re-
ferring to Professor Harold Laski. It 
was Harold Laski who said, “Men 
who live differently think diffe-
rently”. Because our way of living 
is so different from the way these 
people live in the slums, we have no 
experience and understanding of their 
problems. These slums are a verita-
ble hell on the earth. They do not 
have sanitation arrangements. Hea-
ven knows how they ease themselves. 
There is no distinction between the 
kitchen, the dining room and the 
sanitary block. And yet, we still say 
India is marching rapidly towards

socialism. So, the conditions of 
labour need to be looked into 
immediately.

Bonus at 8 33 per cent was given 
in 1971. Wh:t i , .vt the accounting 
years 1972 and 1973? Will it not be 
given for these years also? Then, in 
those industrial houses where there 
have been larger profits, Why should 
not the workers get a larger bonus? 
What about gratuity? Under the 
existing rules, if a worker has not 
completed 248 days in a previous 
year, he loses that particular year. I 
do not know what has happened to 
the creation of gratiuty trust? Then, 
the workers must get in addition to 
bonus and gratuity, their provident 
fund money back at the end of 20 
years. Prices of all things have been 
rising and I want the workers to get 
back their own money. But if the 
Government argument is that the 
provident fund money is invested in 
plan projects and its return will up-
set the national investment, then I 
would say that we should see that the 
workers get a larger interest rate on 
their provident fund amounts. Other-
wise, they lose ?t both ends—they 
cannot get back their money and thev 
get a very poor rate of interest. And 
whenever they want money, they arc* 
forced to go to money lenders and get 
loans at exorbitant rates of interest.

16 hrs.
Coming to Adibasis and harijans 

in spite of 25 years of freedom Ihtri- 
pavs happen to be beaten, looted and 
murdered bccause they happen to be 
Harijans They are not getting ecjua. 
treatment. They cannot get drink-
ing water or educational facilities. 
They are still looked down by the 
upper caste people. I would, there-
fore, like to stress the need for up-
lifting the conditions of the harijans,

A word about youth and student 
urest. While we do not want student 
violence, we do want student t#Brest 
because the existing education*!, laci- 
lities are .very poor. There te nd  life
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or blood in those educational facili-
ties. They are mechanical. That is 
why education is missing while the 
buildings are increasing. This is 
education which is not going forward 
but backward.

Even in planning they are going 
astray,  because the right priorities 
tare not fixed. Now, if you look at 
our country it from the point of view 
of the world. India’s image is not 
going up but it is going down, be-
cause our image outside depends upon 
cur progress inside. So, our image 
is bound to lose when we are not 
progressing.

Then, I want the Government to 
take the initiative in regard to our 
contribution to the  Commonwealth 
and see to it that India's membership 
of the Commonwealth brings greater 
credit to the Commonwealth and more 
credit to India because the Common-
wealth is a useful forum, an informal 
club where the  various  countries 
meet and exchange views.

Then, in regard to  Israel, if we 
recognise Israel why not start diplo-
matic relations’ Why are we afraid 
of that? We should have dipomatic 
relations with Israel so that we can 
know what Israel does  and say in 
fortnight terms when it does some-
thing wrong.

I  would conclude by what I said in 
the beginning. We are sitting on a 
volcane. Our political life and public 
life today are disfigured because the 
conduct of the leaders at the helm 
of affairs is not in tune with what 
they say. The gap  between what 
they say, and what they do is gra-
dually increasing and therefore we 
find this  chaos and  shamelessness. 
Let us not forget that while political 
life is important, public life is more 
important. And if public life is more 
important, let us try and do some-
thing by which we will have men of 
honesty and integrity getting a better 
plax:e m public life in thio country.

We want intelligence, independence, 
imagination and integrity, these four 
qualities  to be  encouraged  and 
strengthened in this country because 
only then we shall have selfless and 
upright and straight individuals who 
will carry on the onward march of 
democracy and socialism. It is from 
these angles that I want to say that 
while fortunately and happily we are 
still a democracy and we have got a 
democratic framework we should not 
do something by  which we try to 
undermine, rather we try to enhance 
the independence of the  judiciary, 
about which we will have something 
to say two days later, a free press 
where in facts are sacred but com-
ments are free whether radio and tele-
vision net work are not departments of 
the Government  but  independent 
corporations on the  pattern of the 
BBC, where the television and radio 
are means of communication not with 
a view to making propaganda for the 
government but with a view to edu-
cating and informing the people be-
cause it is only on the strength of 
informed and educated people that we 
cah build a sound public opinion, and 
if we have an  enlightened  public 
opinion it shall be our safeguard and 
a sure guide. If we want to work 
for that, let us not sit quiet ever for 
a minute. I hope the Finance Minis-
ter will proceed in the lines I have 
indicated.

vif waw («irf®urc)

WteW, fonr 109 % SRFIcT

*rr»?r t ft? OT  w 

Pi«rr<?  wPrer 1 fes'fr if
ireftx fwrf* faT ft *t£ t ! 27 ̂5TF 
qpxrST  aft fw3 25 f̂T
*TC f>  % STT3T SPT f

feft it SFter
WZVTRff t I  *TTT rn* ̂  cTJT

TOT % I gfcRT *TPT *WT Tffr 11

3* tfte fair? TOft t 1 m

ST*7<TT $ fa fircr fMm WK  W ̂
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m n w fa g,
,$  1 fs?sfr $  fa ra n  m r  *r$r 
i t e  f e f t  % srfcT w ^ r f t i  srnsr 

^  * rm r 5% ssto t «rr ^  
TOPHT % *5H «TT ^  3W * ^ t T*ft, W* 

fGFT *j€t 'SfT 7 | t  |
*f VTfT WT ^  |  I $  ^rfciT i

TT f3RTT * T  sflT * tf t  W  
s r$  if «prr *5*r s s r  t |  * n r *r 
i m  *»?t « tw t *rraf 1

a#T«tf?r »?gtaa : ^  tRmfr*tf7!rtr 
s m t f  % t s  | q  I, s r m  r̂t

sp^r ar$ f w t  q r  wr w  $  1 s r m  aft 

f w v x  forr |  3  w s m  «Ft
war ^*rr «rVr 3ft t r t  ^t*ft ^ r%  

m *  w  *gz% tfrfsrom I

<rasr fw^nft : w  «nw
<ft *TFT STTCPT TT |  I

H *m f?r n ^ v w  : i t  ^?rf ^
*Tft |  f?RT% f^TT w w  w f w  

f w  3ft%  w  *ppt ^  t  1 

«ft WJfr w tj i* #  : if f t fe t ir  

eft w |?r iro tftr i  5 m  s tf ta rc  *rr *  
2f)t stftjt t o  I  1

. MR. CHAIRMAN: Shri R. V.
Swaminathan—absent; Shri Shivnath 
Singh—absent; Shri Chandrika Pra-
sad—absent; Skri M. Sudarsanam— 
absent; Shri Kartik Oraon—absent; 
Shri Inder J. Malhotra—absent; Shri 
Chandulal Chandrakar—absent; Shri 
Dhan Shah Pradhan—absent; Shri 
Mallikarj un—absent.

Shri Rudra Pratap Singh.

(wrcmft) : 
srfsssrar *r$tar, t  n m r  *r 
s r r s n f t  £ %  s r m  w  fsrcr 

1973 * m  P r t t  5R*r m  
i r o  fcsrr i ssr stto)- ^  $  |*r 
*fftr «ft fsra  t o n  1973 cnc f r o r

|  ^  s r t o  1 1 % r %  
%m |  sftT *rarc*rf

t o  srT?r far vftvrnrr % q n m fg  
*r sftr 3r 3ft fasrnr 

% x w r m  fasrfspT §tr ^ f r t? r f ^ r  
wrrftq- zftr  ?r sr^mr
?*r arrcr vr s w  fsrrr *r r̂ «nr f̂ F §*r 

^  ^rnrrfsR? ?ftr ?nf5w f̂ wiranff 
^ t  ?TRTRr ^ ! T  =arr^ I  I $w % 3FST
3ft *w^hr i R n ^ r  t  ^ w t  mrn<r t o t

1 1 p r  £?r % v f s t  ijr tft, ^ m t  
s N ty ^ d  ^ t  \X  !fTT?TT f  I 

% s*r<TT fprrr v t  «nft s r |w  
3n?R^T%^^V
^tf?rErrff ^nrmf ^ m ft srarnr 
ffrarri f*r ??r t o  % f r̂tr w f t  h t s f r  
r̂r, % m \ s t to  *fift wf ^ t  ^srrf^JT 

|  fa  fw r Jr ^  f%773T 
f  sprVr s t t r t  ^  fer̂ rr ifJFr^rqnf 

WT ^  T | |  I

m ^ f h r  ^ft t o  |  ?ft^m r % 
JTCTOfsr f’T̂ t̂ FT % TOTcf f^T q^t 
*it srfasrR r̂r 24m  m r m  f^ tn p  
*m  w r^  ymrmr^ »rnT sttprt 
f ^ r  q r r o  ^wt ?rwf ^ t  ^ f^ f f  
*ftT W ^ r  Trfemxt * s ^
5R5TT t̂ ntr T^T^Pt 7TT f%2TT I

t r r T O ^ r ^ f r ^  sft i )  v m -  
ST̂ rT f%0[ Trqr jftT Tps^rfw ^ft 

% 3ft srf«nTm ^  ^
% ?nw^^nt ^  spt fif?m  ^  f tc j  
fapirr »rqrr $*r f̂ cT %g^j «ft
r a  TO WT?T fipiT ^*r % f^r 3T 
^t ?r% ^-t TOsff q r w k  vT̂ rnTT

f®  ®Ft, qf^rncr v t 
m  ?rrar ^t r^ t | ,

^  srfy*fr ?rm |  j ^r»;wr-
crffr j ^ ^ r r  t  q^t t̂ qr 3*mr |  fw %  
g p j nunftrv ?rk «n fw  f^ ro rm f 
sfrt w < r  1 1



[«ft** srar, ffts] 
f w  ft t  f®  ‘errsm

5 i aw $*r **r t o  t t  y^  r̂% |  
fyfftfsrft smrrfary srk srrfay Of t - 
T̂cmfr yt y^rr t  gft MHcf

% p rrt ^far w r  tsreft f t  *rtr 
ft arrat % ar̂ r 5* tw f t  90 
vfawx aRcTT TfTcft I  I $q W TO f t  
snrwmT ^ fy IpTTTT ^  STcT % 
gr̂ RT 5t to  yr tst t  fy tftsrrfaiftR 
nrfft ^snfr f t  ?mr fyirr irr* 1 trfft f t  
tftfm f t  S*r ft *rr»r fy*rr *rr T?rr 1 1 
swrc *?r % ^ » tt q*r ft ?*r t o  f t  
sftawr f t  *r£ «ft *rfc f*rrrr ^r *§prar 
ftsmrrtft 10 <ry*-ft is^ys-fttftfsnr 
?w y^? 1 **r *r ^tft % ?wrn: ijfft 
f t  f t  arr Tft % 1 ^rr^ |
f y f a R s ^ f t^ i r f f t f t  tftfcpr is 
iry? % srfay % qr y*r ^ 
y»r 10 ^ys *rtr srfary ft srfgy 1 s
iryg- yr?rT ^rfftr 1 fsRft *ft 
T?IT ft 1 8 ^  ft 3TCT *Tft r̂%T7 | 
stft STTR ft WTt f t *rk *ft STO 
£?tt ?>rr 1 ^ t t  ^ r  * r r^  ft f a w  ^ r  
*q*£ |,  # f t qf r <r y^rr 
T̂fcrr £ 1 aft s*r f t  Ktf?r frwg wt ?w  

^fy?r aft 4  y $ * r̂r t^ t g ^  t o  
sjrf^Rr f^rrr P fw m  10 uy? 
f t  fafspT *rfa f t  TO fcftfWPT 
f t  3? 10 rr̂ ir <jfft frcqfrT Stft £ sftr
^  w  f t  smr yr *rrcj?r FtTr  ̂ 1 i t
aR  ?r?ft WtT T ??ft 7̂T T O  5FT
«TO T ^ tfr  10 Try? father <jf*J T f art

^ f t o l ^ r f t ^ s r ^ r  w ^t’Trrf?r 
qr ^ftfH^r^Vft ^ r ^ r  1 M rĵ r  « t  ft 10

uys’ ^  f t  srt f tw  £t ■J’ft ^ m^iT
q r ?rp> ?ftf5r»r v t  gm't ^Tf^- 1 10

qys- ft aft «tr  t̂?ft ?t ^  ft srfsry aft
irw^t^qT^ft f f̂frf^TyTfft r̂rf f̂t
stfftsrfayvT*ryrftf
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w9T ®rTnr v  wm# i*s# «msmc v  TBpTj 
fy?it y^nft % W  gtft |*r *rr^ 
ft ^ i t n w w  f t  cTcqj ^  1 w\% 
f t  s ^ f tt , t o  sr^er yr gTrr 
^it«rsR^yT 5ro t??ft Tt% *mrjf 
ftrafr arW ^  t o  f t  sq^prr ^t 
^%iapftfy^ft wrsnrqr^TffnnfiRr 

m f w  f2R*rcmtft f t  ? t  y r  ? r y f  
?  1 ^ r f t  1 0 a tfty r^ F T fti^ r 
t o  yr f? rf^  fy*tr «rr fy fRr ?i^t 
^ r  f t  ?ft*rr y^?, «rtr ŝ r % ?Frr«r ?mr 
^ f t  fwt yr TTspm>v*) yr»r 1 

w r  m »m I  fy *romtsr 
?Ryncft urfft^ertft €tfw»ry^ 
'̂ rrfgTT 1 Tr̂ ft ^ m t ft, irtr inrr vftsr 
sftft fm\ yr TFffiryw  fyirr arr?n 
r̂f^T i«ftr?^%?rrar?rr«raft?r^iTft 

f̂ RT f, f̂ft̂ r t  aft fy «nrt 
ft ^  f t  ?rryR ft f?rfi?̂ T
**q ft f?raft ft ^ r  yr jrrynt a??r
ft%T r̂%ft, r̂ftgr>TTiT ?rst t̂ ?ry=ft 
?fh ?r*ft pr ^nrrfaiy ?rTfqr 
faqsRrm) f t  Hrrr̂ r yr ?ryrr 1

f f q  e n w r  ^  ^ ? ^ t « t r  t t  *rfw r- 
f?!cr y r  %  ^trt-t t  f t
f t  m t  S-1 # ^ r  % f?rq » p y R  f t  * m -  
^ t t  y ^ T T  g  y r r f y  t?r ^  ^  ?rr^ 
'p fW fa  ^ t?  y p r  o t ^  y r  <s#y r?ft 
f r  T̂’ft ft y?rrc f t  1  t^p t
t t $  t  1 ? fk  f?*if?T *r f  f t  Trr f y  
?*rR t?r ^ qaftqfcr ?rV ?r*r 3 

^ t t  t o  y r  s t t o  y r ^  t  f r  10 
t [ y s  y r  q>PT w  ?ft ssftr ^ r  *r.*rr
?m 5?fyR^t f t  3fT5  ̂ *Rt ft 
f  1

q;y ^  t  33ryrr % qw art 
frqt£ ?mft ^ fy $fa % sm aft srw 
$ftrt |  ^  «Tf?T <pt ?ft»ft f t  *tr ^  
srraK qr |  aft ^  $#y ^  f t
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SHRI P. NARASIMHA REDDY 
(Chittor): I have listened with great
attention and some appreciation to the 
views expressed by several hon. Mem-
bers, from different sections of the 
House with regard to the subject 
under discussion. No doubt the 
Finance Bill, 1973, which is under 
discussion is an important instru-
ment a chief instrument,—but not 
the ‘sole’ instrument—for achieving 
the objects of the budgetary control. 
The Finance Minister while present-
ing the Budget reiterated the objec-
tives to which the Government is 
dedicated, namely the achievement of 
“an accelerated growth within the 
framework of increasing social justice 
and self-reliance." Mainy Members 
said so many things ignoring the 
several unforseen and unexpected 
calamities and catastrophies that have 
overtaken this country; some of them 
said that the Government has failed 
in its objective and that the Finance 
Bill and Budget Proposals do not go 
in any way to help us go forward to 
reach this goal or this objective. It 
would be totally irrelevant on their 
part if they ignore the several im-
portant and unforseen factors that 
have intervened in the meanwhile. It 
is really unfortunate that one of the 
greatest of legal luminaries and 
eminent jurist Mr. Palkiwala in giv-
ing: his assessment of the budgetary 
policies and the financial, fiscal-mea-

sures, contemplated in the Bill, ex-
pressed his sweeping remark that 
this Budget is not relevant to the 
actual realities of the situation. I  
consider it to be a most irrelevant 
remark and criticism against the 
Budget. Why? It is because these 
critics and some of our friends of 
the opposition said that we have 
erred in coming to certain judgment; 
they just ignored several important 
developments which have overtaken 
this country which are none of our 
seeking. They forgot the massive 
deficit financing which had to be 
resorted to safeguard the integrity 
of the nation, against unforseen inva-
sion This came in the wake of mas-
sive defence expenditure and defence 
spending due to refugee relief and 
refugee rehabilitation. Coupled with 
this has been a series of unfortunate 
and unprecedented droughts. 
Drought, the like of which was not 
seen for two decades, has unfor-
tunately overtaken this country 
Nobody c?n say that it will not reap-
pear again. I find that in the Budget 
speech about 50 years back the then 
Finance Minister of the British re-
gime said:

“The Budget of this country is 
almost a gamble in the monsoons " 
Even todav the position is just the 
same—it is almost a gamble in the 
monsoon. Neither the Government 
nor the peop’e can say that they have 
seen the last or the worst of the mon-
soon failure. Drought is a natural 
phenomenon with which we have to 
live with But one thing I would 
like to stress and say that this re-
currence of drought has exposed cer-
tain weaknesses, certain failures, cer-
tain faults, in our planning and in 
our performance. The main thing 
that has tilted the economic balance 
in my opinion is the unprecedented 
failure of dry crops. Nearly two- 
third of this country's agricultural 
economy, that is dry farming, has not 
received sufficient attention and sup-
port inspite of our three or four 
plans. It has now tried the balance



and taken this country almost to the 
brink <rf disaster.

Many friends pointed out why on 
acfeoimt of this drought a total power 
shortage has come up in this country? 
Why was it not foreseen? A normal 
shortage of this kind was anticipated 
and several steps were taken to-
wards the beginning last year to step 
up the thermal output of electricity. 
But over and above this expectation 
on account of unexpected drought the 
crippling power crisis has grown into 
a gigantic proportion affecting our 
industrial, agricultural and other 
sectors of our economy. This unfor-
tunate and unforeseen development 
has cost the country in crores and 
crores of rupees. I wish you to take 
a lesson from this and realising that 
the occurrence of such droughts are 
not ruled out we should reshape our 
planning and make necessary prepa-
ration to encounter such calamities 
if they unfortunately recur again.

In this connection I really consider 
the Finance Minister has made 
courageous and heroic efforts given 
the contraints existing to face up to 
Ihe task and then give our economy 
a push in the right direction in order 
to achieve our socio-economic objec-
tives. This cannot be considered a 
total failure as many friend; sr*em 
to think. In fact, I would like to 
differ, here with the role of the 
Opposition as put forth by Shri Mava- 
lankar, that is, pointing out the faults 
and lacunae in implementation and 
formulation of government policy. 
To that extent, I agree, it is the legi-
timate right of the Opposition to point 
out the faults and lacunae of the go-
vernment in implementation and for-
mulation of government policies but 
I differ from him when the Opposi-
tion over-steps the bounds of parlia-
mentary criticism or legitimate criti-
cism—as the role of the Opposition 
is understood to be—and tries to 
obstruct the implementation of the 
Policies of the ruling party in*order
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to discredit the ruling party little 
realising that in the process we will 
be ruining everybody and the coun-
try as a whole. My respectful sub-
mission, therefore, is the country is 
now passing Through a crisis of unpre-
cedented nature which called for an 
unstinted cooperation of all sections 
of this House and all sections of the 
people outside this House. In that 
spirit and with that noble idea I hope 
everyone of us will undertake the task 
of rescuing our economy from the 
present doldrums and setting it again 
on the road to progress which we 
all have at heart.

I congratulate the Finance Minister 
for not yielding or surrendering to 
any feeling of helplessness in the face 
of overwhelming difficulties and 
against such heavy odds which he has 
to face.

Though, no doubt, our goal of social 
justice and self-reliance which we 
have set before ourselves cannot he 
reached in one Plan or two Plans, 
yet, it is correct in my opinion, nnd 
efforts must be made consistently, 
and consistent sacrifices must be 
made and consistent leadership mu~l 
be provided so that the country can 
march as fast as we can towards thi*® 
desired goal which everyone of u< 
cherishes.

I appreciate very much that m the 
course of th's budget, m spite of the 
massive difficulties confronting us. the 
Finance Minister has made substan-
tial provision to allot as much as he 
can to schemes for social justrce ?nd 
for relief of unemployment. This is 
a step in the right direction, and I 
hope that the Finance Minister, know. 
ing the difficulties and the Japses and 
lacunae in implementation experienc-
ed in the past two or three years, 
will take steps to see that these 
schemes and allocations are actually 
implemented and fully utilised in the 
manner in which they are intended.

1895 (SAKA) Finance Bill, 1973 35O
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An hon. Member who spoke earlier 
pointed out a very big shortfall in the 
matter of the small farmers' deve
lopment agencies; similarly, the diffe
rential rate of interest which was 
another social ju!itice meas,r:·e has 
also not been fulfilled to the extent 
which was necessary. Sirriilarly, the 
schemes for wfoch allocations were 
made previously have not been fully 
utilised or implemented with the re
sult that they have remained mere 
paper-schemes the results of which 
we have not seen. 

In order to avoid such frustration 
and fa'ilure, I am sure the Finance 
Minister will take steps to see that a 
special machinery is developed to 
monitor and see that these are im
plemented and fully utilised in the 
different spheres where they are in
tEnded. In my opinion, the objective 
of social justice which we are seek
ing to achieve along with accelerated 
growth is vitally dependent on our 
effort and our success in achi.:ving 
the elimination of regional imba
lances. This very aspect of regional 
imbalances has been highlighted by 
the hon. Members who have spoken 
bEfore me. This cannot be ignored 
by anybody in this country, if the 
goal of social justice and a fully inte
grated economic development of the 
country as a whole is to be achieved. 

So fa!· a.:; s"\.·,d:.:· F:·"1d2s:1 is con
cerned, an authoritartive account is 
to the effect that Andhra Pradesh is 
really backward, and it ranks fifth 
among the States in area and popula
tion but it ranks tenth in the matter 
of companies with only 798 com
panies out of 32240 in the country. 
Andhra Pradesh has 16 Government 
companies only out of the 352 · in the 
country, and the total investment in 
these comes to Rs. 36 crores only out 
of Rs. 2369 crores in the country. 
Andhra· Pradesh ranks fifteenth 
among the twenty-one States in the 
matter of per capita value added by 

.manufacture at Rs. 15 per year as 
compared to Rs. 102 in Maharashtra, 
Rs. 50 in small Pondicherry and 
Rs. 60 even in Orissa. The reason 
for lily citing all these facts is to 
show that the regional imbalances 
have been allowed to grow and grow 
from Plan to Plan to this extent that 
it has become a menace, so to say, 
to the achievement of ,pur goal of a 
uniform integrated development of 
this country. Steps must be taken 
and attention must be paid to elimi
nate these regional imbalances by 
consistent efforts. 

I may recall that last year, as many 
as 70 or 80 Members of this House 
had held a seminar in this connec
tion, and several memoranda had 
been presented to the Planning Min
ister and the Finance Minister, urg
ing that greater attention should be 
paid to this problem of eliminating 
regional imbalances by providing sui
table planning innovations and by 
making district plan allotments and 
seeing that these are implemented in 
order that the regional imbalances 
may be successfully removed, as we 
all desire. 

The unprecedented drought as well 
as power shortage have created pro
blems all over the country, and acute
ly in many parts of the country. 

This has not only crippled indus
trial production but agri�ultural pro
duction too. Agricultural production 
dependent on lift irrigation has been 
grievously hit. I come from an area 
in the southern districts of Rayala
seema which are the traditional 
drought and famine areas. There 
electricity has been cut even to the 
extent of 75 per cent so much so that 
not even two hours supply is being 
provided to agriculturists for lift 
irrigation. Even diesel oil which is 
an alternative fuel which the agri
culturists need for their diesel en
gines for pumping water is not avail
ble. The supply of this to the area 
is to be made from Madras. Though 
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Madras has been receiving special 
attention in the matter of such sup-
ply—the other day the Minister of 

.Petroleum and Chemicals mentioned 
that special arrangements were be-
ing made to rush stocks of diesel oil 
to Madras—the entire stock of the 
supply is taken by Tamil Nadu and 
nothing is coming to this area. I re-
quest the Minister to make a note et 
this and see that the supplies are 
extended to this area also so that the 
worst type of drought conditions pre-
vailing there may be at least relieved 
to some extent.

SHRI TARUN GOGOI (Jorhat): 
Mr. Chairman, the country is passing 
through ai most difficult period of 
economic and financial stress and 
strain. The Finance Bill has to be 
considered in the context of the coun-
try’s overall situation, social, political 
and economic. Considering all these 
factors, the measures taken by Gov-
ernment can be said to be in the 
right direction and a significant be-
ginning has been made to achieve our 
social and economic objective, econo-
mic growth with social justice, stabi-
lity and self-reliance.

It is also heartening to note that 
there is a sense of determination 
a sense of seriousness and a sincerity 
of purpose and optimism on the part 
of Government which has been well 
reflected in the various progressive 
and revolutionary measures such as 
the takeover of wholesale trade in 
foodgrains, nationalisation of coking 
and non-coking coal mines and steel, 
the provision of Rs. 100 crores for 
the educated unemployed, Rs. 125- 
crores package deal, increased pro-
vision for power, fertiliser, irrigation 
and so on.

It is true that to achieve our objec-
tive, we have an airduous task and 
miles and miles to go and many more 
revolutionary measures have to b e , 
token. But what is encouraging is 
that a good beginning has been made 
in this direction.

528 LS_12.

Poverty and unemployment are the 
iwo greatest problems, the greatest 
challenges before the country. These 
two problems are getting more and 
more acute, more and more alarming 
as the years roll on. It is really a 
pity to see millions of our people who 
are ill-clad, ill-fed, who do not have 
two square meals a day, who do not 
have shelter to live, not to speak of 
the minimum facilities of a modern 
(life, not to speak of education or 
health facilities. In our country 
we have 40 per cent of our population 
living below the poverty line, whose 
income is less than Rs. 20 per month 
according to the price-level of 1960; 
von the other, we find a section of peo-
ple floating on wealth, minting 
money becoming more and more rich, 
who have been much benefited by 
the development projects and by the 
financial institutions. As a result, the 
disparity between the rich and poor 
has been widening.

Though the country has made pro-
gress in the field of agriculture, even 
in the year of green revolution, the 
per capita daily availability of food 
ihas been less than that in 1961. 
Cereal availability per individual per 
day in 1961 was 14.6 ounces but in 
1970 it came down to 13.91 ounces. 
In regard to pulses, in 1961, the 
•availability was 2.44 ounces per day 
whereas in 1970 it came down to 1.80 
ounces.

India is also a country which pro-
duces the largest amount of cotton, 
but her standard of clothing is the 
lowest in the world. The per capita 
availability of cotton cloth is also the 
lowest in the world. It has also de-
clined. In the year 1961, the per 
capita availability of cotton cloth 
was 14.17 metres. In 1970, it came 
down to 13.06 metres.

Then, unemployment is also getting 
more and more acute. It is really a 
pitiable sight to see that millions of 
our youth, able-bodied youth who 
have get the energy and who at*
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willing to do work, unfortunately, 
are without any employment. You 
can very well imagine what mental 
strain in every able bodied unemploy-
ed youth ha« to pass through every 
moment of his valuable life. This lead 
to further frustration, disappointment, 
unrest among youth, and the millions 
of frustrated youth are a danger to 
society, a danger to the country. 
They are just like sitting on a vol-
cano which may erupt at any time.

The number of unemployed has 
also increased alarmingly. It has in-
creased to 35.2 lakhs in 1972 over the 
figure of 1970. It has risen from 41 
lakhs to 69 lakhs. What about edu-
cated unemployed? It has also gone 
up. From 1970, when it was 18 lakhs, 
it has gone up to 33 lakhs now.

Then, one of the important policies 
of the Government is the removal of 
regional disparity. But in practice, 
there have been regional imbalances 
in economic development, as a result 
of which some States are left behind 
while others have made considerable 
progress. The case is, while eastern 
India consisting of Assam, West Ben-
gal, Bihar and Orissa have got rich 
mineral and natural resources, these 
are the States which continue to be 
backward while other States having 
less potentialities for development 
have made much progress. While the 
biggest States fail to secure justice, 
what about the case of the smaller 
States in the north-eastern part of the 
country, consisting of Assam, Naga-
land, Meghalaya, Mizoram* Arunachal 
Pradesh, Tripura and Manipur?

I would like to say * few words 
about my State of Assam from which 
I come. Assam occupies a strategic 
place in the map of India. It is a 
State full of natural resources and 
mineral resources, but the State con-
tinues to be a backward area. Dur-
ing the British times, the State was 
exploited by the foreigners for their 
own interests, and after Indepen-
dence also, it did not receive a fair

treatment. What was the Central 
Government's investment in the Cen-
tral projects in my State of Assam? 
For the first two Five Year Plans, 
there was no investment in the Cen-
tral projects in industries in Assam. 
In the third five year Plan, the invest-
ment was only 1.06 per cent as 
against 17 per cent, 14 per cent and
16 per cent in some of the States of 
the country.

Then, Assam is the State which is 
the largest producer in respect of tea. 
and tea is the second largest foreign 
exchange earner. It is a major in -
dustry in Assam, and Assam’s deve-
lopment is also lined up with the 
development of the tea industry 
which provides jobs for lakhs of peo-
ple. But this industry has not deve-
loped to the desired extent. The ex-
port has not increased. The quality 
of tea has also deteriorated, and the 
excise duty has also risen 15 times. 
Then there is also an inequitable im-
position of excise levy on the teas in 
different parts of the country. The 
excise levy varies from 25 paise to 
Re. 1.50

Assam is included 111 Zone V and 
has to pay Re. 1.15 as excise duty 
in comparison to 25 paise in other 
parts of the country. This is also 
unrelated to the cost of production 
and prices; I hope the Ministry will 
look into the matter and see that 
Assam does not pay more than the 
average excise duty which is being 
paid by other parts of the country.

Assam has been known to have the 
largest reserves in oil. It has got more 
reserves in oil and natural gas then 
Gujarat, 69.27 million tonnes of crude
oil and 42.460 million cubic metres 
of natural gas. while Gujarat has 
62.02 million tonnes of crude oil and 
16,760 million cubic metre of natural 
gas. Still it is not in Assam, where 
the petro-chemicals and Ml industries 
are being developed in the way Assam 
deserved, th e  head-quarter* of petro* 
leoum industry should have been in
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Assam. There is a refinery at Gauhati 
a»st a  pefcro-chemicai. complex in Ban- 
gaigaon. There should be greater capa-
city at Gauhati Refinery and a target 
project at Bongaigaon that the ones 
sanctioned.

There is also lack of infra-struc-
ture such as communications, roads, 
railways, irrigation and power facili-
ties and public financial institutions 
also. It is the State, where the con-
sumption of electricity and the faci-
lity of irrigation are the lowest in 
the country. Floods have been caus-
ing havoc to the whole of Assam. It 
has become an annual feature caus-
ing extensive damage to thousands of 
acres of land. Thousands of houses 
are being washed away rendering the 
people nomeless causing death to a 
number of people and cattle. The 
whole of Assam’s economy has been 
affected by the annual floods. It has 
been estimated that during the last 14 
years, the average loss to Assam on 
account of the floods was about 
Rs. 7.7 crores

As regards employment m  the 
Central Government service and pub-
lic undertakings, there has been dis-
crimination. Some States are well re-
presented in the Central Government 
services and in the public sector under, 
taxings. while others are less repre-
sented. Not to speak of employment 
in other parts of the country, in my 
own State great injustice has been 
done to the local people as a result 
of which there has been great resent-
ment. It has been the declared policy 
of the Government to «*ecruit people 
to posts carrying Rs. 5,000 or less 
through the local Employmfnt Ex-
changes, so that local people can grf 
Sue justice. But this practice has 
been honoured more in breach than 
in compliance, in Assam. I request 
the Government to remedy this situa-
tion. With these words I extend my 
support to the Finance BUI.

SHEQ CHAPAUEN0U BHATTA- 
CHARYY1A (Giridih); White rising 
to support the Finance Bill, in view

of the fact that the demands of cer-
tain Ministries were guillotined and 
we have had no occasion to vent our 
leelings, 1 should like to cover some 
aspects of the situation which impinge 
most upon the region we come from 
L'hoianagpur Plateau of Bihar. It is 
now plagued by over invesement, 
glittering automated new township 
and industries at some spots and side 
by side utter wretched povery of 
people, whose income is not more 
han Rs. 40—50 per acre of land.

So, starvation, wretchedness and 
poverty create a value of tears at the 
door-step of such an important indus-
trial complex as Bokaro Steel and the 
Heavy Engineering Corporation Limit-
ed. After the nationalisation of the 
coal-mines, the colliery worker is able 
to get a square deal. But, a question 
has been raised by our hon. Members 
on the opposite side about the high 
price of coal and about the underuti. 
lisation of various industries including 
thermal power plants. Generally, the 
rate of inflation which is gathering 
momentum is reflected in the price 
increase.

It is very true that the thermal 
plants run by the D.V.C. as also 
Chandrapur Thermal Power Plan and 
Bokaro thermal power plant is effi-
cient from 45 to 65 per cent of its 
capacity. That is a major concern for 
mechanisation of mines for increasing 
the output of coal and for utilisation 
of the surplus energy for electric 
traction and so on and so forth.

Mure than that, we had a grisly 
accident in Jitpur colliery. Unless we 
have stand-by-subsidiary—power cen-
tres all over the coalfields, sueh acci-
dents may lead to a chain reaction. 
One has to be on guard against the 
carbon monoxide which causes aiphi- 
xiation of miners. In order to give 
a boost to the coal output and In 
order to limit the hazards in coal-
mining industry, it becomes extrem- 
ly necessary that the existing thermal 
power plants should be supported 
with a chain of smaller thermal 
power plants diapetaad ov*r the eaal-
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fields. Otherwise, as 1 said, our me-
chanisation programmes will be ham-
pered. Hazards to our coal miners will 
remain. We do not want our coal-
mining industry to be laced with the 
grisly fire-damp accidents. All these 
collieries disasters such as Chinakuri, 
Giridih, Jitpur and Dhori disasters— 
are sign posts. In Chota Nagpur 
plateau and Santhal Parganas, m the 
course of my visit to Raj Mahal, I 
came to know of the difficulties with 
which the people are faced with.
There is no drinking water within a 
mile and a half in a place where even 
the Ganges is flowing by. This was 
the situation. A large number of
Paharis have to come down from the 
hills to the plains for begging. These 
are certain failures. Our Govern-
ment’s policy is quite dear. Failure 
of the implementation of the policy is 
responsible for this. There is failure 
at the organisational level in the 
Forest Department. In Chota Nagpur 
Plateau, the tribal’s economy depends 
upon the forest wealth. This is a 
major labour-intensive industry. I
may now refer to mica, shellac tassore 
etc. The export duty on mica has 
almost brought the mica export in-
dustry on the verge of ruin. You 
have reduced the export duty from 
40 to 20 per cent very late. We have 
to pay for this by 50 per cent smug-
gling of mica via Nepal. That gives 
us a thumb rule by which to judge 
how much we have been losing 
through smuggling.

We are having Rs. 500 crores, for 
development of coal. I would urge 
respectfuly that the Government 
should insist upon a comprehensive 
research, design and development 
wing, industry by industry. You have 
it for steel. We must have it for coal 
and HEC. Whereas the strength in 
CEDB for steel has gone up to 2.000 
that of HEC has come down from 211 
to 125. That way lies the nath of 
peril. It takes us away from the path 
of technological independence.

In Chotanagpur, a crucial role in 
the development of villages should be

played by the nationalised banks. The 
banks’ performance in thit region 
should be scrutinised. We are Afraid 
the lead banks in Chotanagpur have 
been dragging their feet. TRose com-
mitted development officials of the 
bank, who have made a success story 
of some of these blocks, should be put 
in the crucial sector.

1 suggest we should link up the 
grant of credit and inputs to the vil-
lagers with a levy, A part of their , 
grain should be given as levy. The 
Agricultural Prices Commission re-
commanded levy price in green revo-
lution regions. But in our condition* 
of agricultre, that price is rather low. 
We have to take note of the rising 
prices of so many other articles which 
the cultivator has to consume.

I have a sugggestion about the Pay 
Commission’s recommendations. The 
cots of will be of the order of Rs. 175 
crores. Previously we had a compul-
sory deposit scheme. 1 would suggest 
an amended scheme in which it will 
be more or less voluntary with 7 or 
8 per cent interest payable on the 
deposits. But the person who deposits 
voluntarily should be protected against 
future erosion of his savings in terms 
of money value. If the price index 
goes up, he should be compensated to 
that extent. I am just suggesting an 
idea. It should be clothed in a from 
which should be acceptable to the 
employees voluntarily and they should 
be made partners in the development 
programme we have placed before 
us.
17 hrs.

As the hon. Members who have 
preceded me have said, we are pass-
ing through critical times. It is a 
phased and delayed shock of the 
Indo-Pak conflict, the refugee influx 
and so on. The position certainly is 
not only difficult but also delicate. 
No easy method lies out of this diffi-
culty and what will actually take us 
over the hump* as it were, Is mass 
mobilisation of enthusiasm for definite 
developmental process. Owtanagpur* 
is I have suggested. Is a very back-
ward area. If we succeed to develop-
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Ing necessary response tor develop-
ment in Chotanagpur, that expertise 
will come in handy tor developing the 
other regions.
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$  *Rf t  JT# VfTT <mjm g f%**r 
#5ff3rsTT^F*rrcr%WT*$ y fo n y rt

#  * ifteV *rWr *rar i r o f  £  1 

#  *r$tor g*r r e

CTR^T 1

SHE! ARJUN SETHI (Bhadrak): 
Mr. Chairman, Sir, at the outset I 
would like to support the Finance 
Bill moved by the hon. Finance Min-
ister in the House.
17.15 hi*.

[Mr. S pe a k er  in the Chair)

While speaking on the Bill, in the 
earlier part of the debate, some mem-
bers from the Opposition have criti-
cised the Government like anything; 
they have blamed the Government 
for its failure; they have said that 
Government has failed to control the 
price rise and alao to provide food 
and drinking water to the people. I 
can say that this is certainly an ex-
treme remark. The Finance Minister, 
while presenting the Budget in the 
House, has not overlooked the hard 
tacts, nor has he tried to ftnd any 
alibi for the Government’s failure 
But while making such remarks o»ie 
should understand or one should 
realise whether he is from the opposi-
tion or from the Government aide. 
The main reason for thig is that the 
Government is facing and the country 
is facing a very serious situation. This 
is mainly due to the failure of mon-
soon or due to drought conditions 
prevailing almost in all parts of the 
country. We all know and the hon. 
Members from the opposition know 
that we have no control over iromoon 
and it is very difficult to control the

monsoon in 4 very short period be-
cause to control the monsoon or to 
provide irrigation facilities to all our 
lands is such a gigantic task that it Is 
not possible within such « short period 
of 25 years. There are so many big 
rivers, not small rivers, which require 
a tremendous investment and without 
a tremendous investment of money 
we cannot control and it is not possible 
on the part of the Government to 
devote or invest all the amount only 
on irrigation purpose or to control 
floods or to fight the drought situation 
in the country ignoring other develop-
mental projects.

The Finance Minister, while moving 
the Finance Bill, has reiterated his 
resolve to bring the economy back 
towards health and to that end, he has 
envisaged and taken measures to 
mobilise additional resources for in-
vestment through both direct and in-
direct taxes. He has also tried to put 
restraints on public consumption and 
to encourage private aavmgs. I may 
only point out that whatever difficul-
ties we are facing today in our coun-
try are due to the regional disparity 
or due to the regional imbalance 
either in the field of communications 
or road transport development. In 
various fields our development pro-
gramme is not uniform or there are ko  

many areas in our country which sre 
even today inaccessible and there 1* 
no road connecting thoae places and 
it is not possible either in a car or a 
jeep to approach those places. That is 
why it is not poeaifelt to move faod- 
grains or food article# to those in-
accessible areas in th* tin* of acute 
need Aa a result, we «m facing and
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our people are facing the troubles and 
problems because the Government is 
unable to provide them food articles 
or consumer articles in time. As a 
result, the problems of these areas are 
Increasing day by day. Such is the 
case of Maharashtra or Gujarat or 
Orissa or Bihar today. Everyday we 
read in the papers that somewhere, 
either in Maharashtra or in Bihar or 
Orissa there is some trouble, seme 
not or something like that. It is due 
to the fact that either the Government 
machinery or the officers who are 
posted on the spot are not able to 
distribute or provide the food articles 
In time. That is why the problems of 
the people are increasing.

While speaking on this regional 
imbalance, I would like to draw the 
attention of the hon. Finance Minister 
to the problems, particularly, of my 
State of Orissa. Onssa is one of the 
States in the country where the people 
are living below poverty-line. To 
develop this area the State Govern-
ment submitted a number of projects 
but the Central Government has put 
them in cold storage and has not taken 
any decision. As a result these pro-
jects are not implemented and the 
condition of the people is getting 
worse. Orissa is rich in mineral re-
sources. To develop this area, the 
State Government requested the Cen-
tral Government to develop Malan- 
toU, Sargipally and Sukinda areas 
where there are abundant mineral re-
sources but Government at the Centre 
has not taken any 'measure. Orissa 
Oovftmnttni evwy y m x  or almost

every month is urging upon the Cen-
tral Government about this. They 
asked for a new railway line run-
ning from Jafchapura to these mineral 
areas. But Government has not taken 
any measure in this respect.

The Railway Minister in his budget 
speech said that survey is to be made 
for assessing traffic potentialities of 
this area. I would submit that this 
is not a new line for which survey 
had to be made afresh. The repre-
sentatives of people here have been 
urging the Centre to construct this 
line which will be of use to adivasis 
and scheduled caste people living in 
this area. Government has not taken 
a decision. I am sorry to say that the 
Government is trying to blackmail the 
people of Orissa What is the need for 
a fresh survey? Engineering and tra-
ffic survey has been conducted al-
ready m 1964-65 That will serve the 
purpose They should take a decision 
to implement this rail link construc-
tion, so that the people can get the 
benefit of this infra-structure.

Onssa people are asking for a sepa-
rate Excise Collectorate. Orissa is 
the only State m the Union which has 
not got an Excise Collectorate. For-
tunately the Finance Minister is here. 
He has made special mention about 
development of backward areas, I re-
quest him to look into this request 
of the people of Orissa and take an 
early decision in this m p e c t

Sir, after about three years of func-
tioning as a major port Furfcdip is toe-
ing connected with rail link lo r a
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short stretch of 80 kilo metres from
Cuttack. This port which was origi-
nally designed to have 0 cargo and 
three iron-ore berths has to remain 
content with one iron-ore and perhaps 
one cargo berth at the end of the 
Fourth Plan period. This port is 
mainly built for export of iron-ore, 
but as the areas from where iron-ore 
h  extracted have not been fully deve-
loped, the capacity of Paradip port 
remains idle and the full capacity is 
not utilised.

In my constituency there is a natu-
ral harbour called Dhamara for which 
the Government of India have already 
finalised the scheme to develop this 
harbour as one of the fishing harbours 
m the country But I do not know 
why so much delay is there and no 
final decision has been taken to imple-
ment the scheme which will give re-
lief to the people living in this area

We are told and the hon. Minister 
of Industry replied during Question 
Hour during 1970 and 1972, seven in-
dustrial licences have been issued, but 
no unit has come into existence ?o far. 
Therefore, I request the hon, Mirmtei 
that they should establish a special 
cell m his Ministry to expedite these 
industrial licences so that these back-
ward areas can he developed

Similarly, for the last 10 years wi' 
have been hearing that a jute industry 
is coming up in Orissa—while Mr. 
Dwivedi was here he tried his level 
best to materialise this industry—but

yet no decision b»» been taken, So, 
I request that this project should be 
taken up as early as possible so as to 
solve the problem* of Qri#sa.

T T W I tT W  (fSRW W )

WR5T , ftofar f m  wr jswfar
wrr* ff &  m y  f t  v t r

w n m  m  w tr  mvfiRT 

f  I TTfrtTT % farr, xfcr * r r  

tmn? faw % fsr ,̂ *srrcr % $
tnp T5T f t  *HTT fc \ 3
w  ^  » ^Ft r̂r xtr*

wrr 3?qrrCT fm r  1 o t t  f t

^MT3*T ffFTT & #
sreft gR pft jft ?ftvr %

f^Tr ^rqnr cf77 qT?fr f? |

Wg *TP7 rifrm  T̂rTT T̂T’TJ  ̂ % 
wrr 3fr & rnp fft 

S h  f r r 3 r f ^ ^ $ T ^ £ f % * s r s r r a * T  

^  m i  % t m  

H WTT foRTT f w  t  
% tfter ffm^r sftr m m  t t w  

*rra *ra faqr ft i $  fi- 7  

|  *r *r ^ «fr arf feT srft >̂rr 
*rY> vn i ^  q ^ r  <n?ft % t 

wi A "fpr <ft ^  ^
rrp» |rr f  fjR  % *r?T ^  W

RT3F *T fsWT *PTT **?! 200 ^

H  $ i m  v p it 
¥% fc m  *Tg«rr fir  t o r

fasfa w r  f  i r r fw  t o  ^  

yfaftrc xrfVzrr if?  fc «ncwt t o i w  
sfrr trm r f t v t t  f i t  r$r ft:
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|  40 0  «  faarcft WX% W
ift  t f w *  * « f t ? w  * | t $ * r r

1 1 $aff £sr % frrq wrfefir % ^
<TRT &9M ^  tfr arra *ft 1

mi lift f t  <TT T£T I  1 SWT Vt <&T$rr
«rnr ?nr t o t  % ^  f a r r  t f r  s?r 
?n$ % m * m  * « n t  eft s r t  fa frc  m  
3ft v r  t « k * t v r  |  « f  %*r
wt art qarW  |  v r  trrerr 1 1 $<ft $r*rer 
% ar^r$*r C t w m ^ s r ? * r w r 7 r f r  

3 *r f W  % t o h r :  %  art s ftfta R r f
wet i t  * t  f S  Sfift ?T1R STRTT |  iftT  TF*T 

^ aft f® SRRrTar T̂ TT t  ^T
^  5F?mft ? r^  »ft *PT
5rgt*rcrt»< ft#^^rrg*rrfr tfto *t<> 
*fto %  qrr5j?T wrr W o t  ^ T %  £ r°  sft« 
tfto % W W R T tf W fiw i a rR  1 f t o
^toffto  % STTTT fa^TT VT qpft *ft
s r m  « ft 1 <T R t * fr  f t r a r r f  %  t o  * $ t  

^ t t  $ , fararft wrr tft aft * * r e * r ^ r r  ^ r % r  
* T  ^  s #  %?TT % 1 3 f t o  J f to  ^frospT  1 9 6 4  

wrr 'tium  *rr fa  o t  fa ro
frr%  t N r  i f  %  ^rrrnt 1 ^
wt5pn ?r£r ’sn^r w t  1% *% * f  ?r 
srfr* 1 1 ?rc$ % * t t  W  fti  fsrspft 
%  j j m  »t 3ft < r frfa R  f t  f t  tft ^  te r  
*rt%  t #  y  33% m *  fs rfrt tit  $ *t? r s “ 
^ t  ?RfJ5 % fa rr  |  1 $%
f m  * f t  i fo £ t  w f r  q t y w r  q r  w r a (  
vpspt ffp^RTR i t  *R  ft a*TPST f  ST§T, 

q T - ^ R T  MWfWffR 10 (  I
tftur? 5* fir ^  t  1 * 7 ^  *rt 
fa r fa  % 1 *  9 W R  * t  w t  m  ?rrq» 
f ^ ’ T R r ^ ? r T  g r̂fvp ^  ?n w r f i w  
irn r^ r I ,  ^rrt ^ t ^ r r  ^sfr^r f w f f  
9T t̂ f« r W r , ^ ^ n r  ?nft f a r  jftrrr eft 
* n r ^ t  spt f t d  *$t f%fir?rt 1 ^?ft 
?tt? % «r^r % irsi^rr %  x m k  «rt% % 
<rpff tit  *T*r«rr ^  1 qr^t tit  «nr?«nr 
% f ^  art £$*r? tit f  tito |

s  u  ir«r> erv w t m  ^ft ^  v « r *r  
^ T s n r T i r m f  1
grift»r % srtf ?ftift ^  qvmw, 
t t  $*ft, tyt  «r«r % flrw fr  V f T  
*rrqf; ffVirr wmr mm |  ?ft «r| srrt 
^3> r ^tT? arT$*f 1

f«f<T!r *f w k v t t  m  «*rr*r 
<ftr wf^Prar 5 ^  ^
jsfh»t#r tit itrm<rr 1 tit*  <stas*r 
^ r  f  f ' f  # finrnrite tit 
*?**  % w r> p  * * ? £  ^  f  srfJFT n$r 
a *  ^ r  ^  f ^  sry *i  ?r 
ifr t f ^  f  1 ?-#t chit
9jff ar$T ■ W W  t ,  W  ? R |  * T  ar^t J T F f f  
^ r T T f  f̂t «rf̂ r»r «ftr *rsfi-r ??nft 
^ r r^ f $t »rf ft f% flrf spt*t srfr v r t f t  
?r«rr ^ frr  ffr«r ^  m*ft aft ^ ^ rr 

«Tf f f l 'c P f  tit £ f r  f a n  
f  ® f^nr fcr ? r ^  ^ifr t  ^

% f<?(T J s f i ^ T  ^tfartr FTi

ar̂ rr ^  a r ^  ?r?t *<t t ,  % f ^
sirrfarq ?fr r̂rf ^  «F?rr 
? r f ^ r ^  % f̂ rq; *frq  m v rf ^hrt ^ r
*TcTT $■ I JTTTt 3JRT«rr OTT ?PCi£ %
i r w  ?̂rcr> I  far*ra?t vtT # ?r v tt  
wt SSTR W^rf«rT t t t t  ^rr^rr $  * f k
# <rr f% *rc*rn : «r^r % ffrft  fr> 
Tr$?r 'Tf^rr^ % f ^  w  * t r w v  ^ff^fr 
«TC S T T * *  CflTR ^ *F T  r r ^ T

1

^  fr^fft % *rr«r t  ^*r f « T ^ r  ?nnT*T 
*FTfTT f  1

» t o  iftftr^r w  fr w r fr m  ( i n ^ t ^ : 
trs tm  aft, t  ? f r  « r w r ^  |  f%  w r %  
^*r P w  % 3Wt
ff t  f^*TT I t  fSrfl f ftfa R f
jpr irir4 ^  ^  f *
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p rro  fT®rfr<n]

tfr % v w  ^rr^rr g 1 ar$r $»r 
t o t  g  fa f  r Tr **r w trf 

^  r̂rccnrcf *?t art s4-»r*f«rr *r aft 
<r$srr § f  «fr wr«pr* ^  * 4  
w w r  <mr f t  *flr, 9rc<»rrf«rflfr v r  * w  

3r?r *nr tfte ? t* t *«t w f  sra* 
* r t  *Tfffeflr % *tt«t arrt w « 3 r ? r ?  *r 
f*rrc **r * t  * 4  - « ^ 4 f  <rr?r «fr 
trfar* 5*r ^  iff *rr^ £ far 
$ * t farefrr w nft | , v *  I f f  gw^rr ^ m r  
tft $«rrt ffr ?rT-̂ T3F«rr 
ijfrnr^rr ir TT*fr «r«afr ^rfor
n $ t %t<ft fa tr f f  fa? JTTT *ST

f t  fa'°rftT $  *r «r$rf % srft TcRcfr 
$ 1 *rcwf »r **r *$ art f *r farrfw 
%ni t  % *3** frfa^ r ar>
*t f  9  *ft* ^ r t *  t o  £ i *rnr 

^ t t t  *w f*3r<fr *?t * tft #  farar?r« v t  

^£t?rt n  q tfkf % 1 ^ f f r  Brspr ?r 

f a f w  # c  % im  M w  fr ft ^rn^r 
fr<T-*rart 3ft & fa i^ rR t 3rr *rt*m fr * t 
zw fr* m $  f  ^  u x  *<r % « r *ffr  
< w * fa  *t3rcr ar̂ rr% m  ^  |  srt fa s ff  
’frr JTtsrTrm *  <£% <n?g;srw-
faTTR f fN tf  «PT% % 3TT* BVt

fawrr «rH sw* *TR*r *r f t  
*  m  w  q r  *rw f a r f t r i m n t  t  w*rt 

f a f w  ?rtr % yrq fecm ft 
v t  p -  w iw ^ r t t  *nroft I 1

$ SWRTvTT |  fa Tr«f ^f TSTT ^  9 R
w*rTfa?flit w>sr ffir «rrwv«rr
t  ?ft JTfff firsreft ^‘ctTT3r?r «Rt *ftr 
l%^rf ffr^rrr ^nfftT 1

s m s *  t i n  fw^Tf v t 

srr<rf«rv«rr ^  f  3
^ r t  3[f> f t  t  for**t

f  3far?r <nr«wr ^ 1 

RHnf vr «r»pfir f ( ^ «rr% f^  
f f t p ^ r i r w f T # ^  sif^srtf, «nft

mft «tfar ?rgt , 
«r̂ f % ftr̂ nsr ^  t% t & ^  t o t  

jtTw $ 3ft far *> m r̂?r 
«rf^F s r^ r  ^tfR <r%<ft & ^  JTffcrr 

& sr^w *nr% f  «ftr ̂ r% 
far^ *t gr̂ ft̂  ârr ^Tt t  1 %wfw? 
irw  ^*r «rr«r *rt y r ^ zr^rii |  
far tw fa-6TR ^ qfT«rer> 
rrrfai i t  5rfa?rr?rt «rr srcrcr irfiwr sr̂ rr 
?r fTfrr ar̂ efr f  3rrr f̂ fWfr frtr 
it %'ff vr <rfĝ FTT «fr 1 ^  ?ft flTTF 
3r*r tt5j tfr ?Tf*rfar ?t̂ rfaR «nr̂ scr;fr 
WSnftTSTfST JT ^  ?TT *T?
r̂r-rr it^ct wrsrwrw § far srr ?rf̂ T 

?> *tt v*rk srfan: s r ^  ?r
t t  r̂r «rfaR7R ?t ^mr *>? 

%frr *%r vrr anrwT sfr
fasrffr *rr «n?ft ^t srW  % 
*£*m  v r  fawr 3 t r  grfar * t srrff^«P 
w f «  Tft |  *ftr 3r<ft̂ r ?nrr 
7 * jffavr irt sr^fr n  m i  % ^
w  w  yr 1

??%  y fgrf a y r ?nr f^ 3 T #  
®pt ^ « r ^ r  It, ^ r^ rr s r w f a w  

%  ?rr«r ^r«r f  5 «rfrw ^^
apt ^ft |  | UT5T ? fR  cTft%
qr 3ft fa ar̂ fir l^ r vr arrtft |  ̂  
trr^r t 7* *jrrcr sftr ^  ^ t  trmwwm
% I «T*fsf TTfT % ^  3RTft
q r  srr^ s r f r <rr spt*r?rr <f ?r 
t  » ^-r ^ r ^  *rc *rnr tffar ^  ?n wrc 
irt Sr<rrarrc % c?n^ snnvr firar?ft 
4 ^ t ^  qpp f a y  * t o t
% ^sfr v t  fw^r^rr ^  » %#t snrrrc 
% w n  q p r fa v  ^ tw t % «fr fa r ^ ft  $ * t  
^  irtr ^  ^ rt vr fajr^ft «sr«^r| 
^  t 3T«r »fr ; * t  *rnr <ftrr ^
(  i t  wr ^ « t  % 4 c r
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 ̂to ftwtf «*    rffTr $ j 

*r«r «rft mt sr>*mr v srr*fr f>t T?  «r 

vr* *r v»ot ftfarr 

T$*rr f i    $*r   *t« # n*ft ^

tNr apt 3W ff3Tfr    «&T *H? ?T> 

srw    *r  *ft fâ-sr*  ftrr  *m 

ff arsft m izr fr*fr «flr ?r?  fsprsftf* 
*rrr $vr $ $*? *r#r j &ft srnr w 
*rrr w r wr #   g, ff*pro

*t*er ff, *fr vt «rr *$ mrwrf sTmr*- 
fsnrsfr ter w srm irfa; cjv *fr̂ wr* a 

ift fasw 0 *r sfrr ffftt *r>? *rftR> 

frsrat Tsnr w  srit **r v> ?f> rr*r* j 

r r  .*  (  ̂    ̂   ,m  *  4 

T̂r # 1

STTf ̂  ̂   SftT ’# *  t  f3R TT

*n*frr   fa?ta   % wm ̂  

*w*nsm &»*fmT snrrft wr fi39fr 

*rr vhnrm ir «p «flr f*T ft 

«rwft *ft3H7 %    ?̂r*Rr fsrgFTi % 

q’fahnr  htf* srra

for ̂*r 3t?t r *f»r ̂T?fr & sftr ̂  pfi 

srraT&tft̂ *ft t fa ftr5ft w 

vhrimTt Jr fsrrr *sr % sra    ft 

T̂ nx5cnrr̂  #jr«rmw3»m 1 fcrfĉ  

ftr % A ff*w?rr % fa *tn% ̂

VTirtf̂Frf »

5rt nf tizt  far *m vr ̂  ̂ pt 

ft irsr %   **   1    «ftenrr

tr̂ar % wrflT    f,   *fhwrw 

$ sraftFT ifTcfV 1 1 wr *rf fafim

fâFT Ti fa WRT?fr t m9F TT iftr 

inft̂r lr Tsrr̂ % tott qr q% «pt 

ftnt fm whFmt wr    wm ̂  i 
wm    f̂rsr,Tr. tanr ?fmr,«rF«JT 

ifr̂prr ppqr !bp? v*    ^    ^

u?j)rt % friftrar t  ̂ r *pt ̂ rr irram ft % 

nrraTT̂rr «ur to i
 ̂ 1̂  Ir    rrft K f^f’hw,

ffqr xfranrr «rr ^

wifrt» frRRi wwimv, #jfr 

% irpc fm sr br if ̂  m    ̂  wt

% %?mr %   «ftr ̂rr m ̂rr f i 

rfrw     ̂rnr # wrmr i 

vr cftt
** ̂ r̂r̂crr tt  *rerfr | «nn: tr? 

f̂ F̂  fWrsr im ift̂RT wnt>r ̂ trr 

nR?r?TT?pRffTTf 1
1

srrf  wr f m sr$?ft it   | 

«rrr «n%wr ?, ̂ mrrr m firgî  f% 

vhrTrtr fifa ̂ ̂     art f?r mnr 

tt ̂  3R srt̂tct aR % ŝfr  ^ fn̂fr

ft f«p  fir?fr ar̂r pfr ssrrmr qr %r 

WffW I 3T#T % WgfiffSr VhHWt «FT 

, r̂% % tor tt ffhc *R|wt % srafaw 

mwrft % sunrrr *r t*tt ?rr â?r f̂r 

^ if? cfr jr̂?r %    sft vmv*-

??nT  ut    ̂ rrit wr *r̂r ̂ ̂rr fqt 

WV %t TT   tft ?TTWt fWt, T̂T iq 

$ 1 rr srpT̂t *ftT?rr % 3*rr qfr- 

«r̂r ft̂rr    w>  # 3fr wrr tr- 

*ftW r̂r t| f -& ̂ utt f̂rfŝTT 

?r it qfrw SfR̂T  ttt f̂ n >

vt ̂FTTrft  r̂t s?r mft %arr ̂ »rfw  ̂

t an? *r? f̂    mw r̂ % vtor q r 

ittt̂t «rt ?mrarirRF ?nr qf̂rm vr sqpr 

wvr    fw t,   ?RimT ?

far *T*rpr *r w     ̂*rm ft | ?ff

 ̂ *rm    jetw «f mn

t̂ Hftfar«rrw 1 %faf??wn%qm 
ir?n̂ r̂ t̂ TT%totnp«V3rtan̂

«rt Mfa % fj# vr unnwft «t mm

f?r ?fN>w  % mm tt mmm m 

tr̂n% % fWr  flprr nlNr • i 

hI w>tq «wnc%wrir«w



[tr« qftfv* sro frwrtor

«$rew tw fire ft trre vr    3Fsrt 

girr *?r <&ar % aprcor i argf <rr 

sfor t art tffa *mT % forr to *m 

$ tft (, t o t t o t %sr t  o t̂ t  ffctftT O  

qg gfr* frggTTO ?rft $   wr 

3fr    afar $ fatr ffrvrft 

*rf**ft *& «i?Nr  |, %rr    snft

% fa to % wvf wnhnrt 

fa«STTO ̂  I, n m ST̂t arfTTT  fa 

to % mt ̂ mt îrrfr isttr |, %fvtr
^ ^̂M*WW  HhMM  ̂   ̂ -   

*r?r W W T  *<t*r & t r  m c r t  j^ jt |t i:t 

>tft jrtanrnt inr?fr t «pth

«msft tffrr ift sftwar % 5rf?r 

% srfa faw h ?fr% % sprn̂r, fânrr

%rOT FPPT $*T *T*T?H f, faRTf T̂5T 

TO *TT$% t, STTwf̂f    wft jf,

«TTm  f JfT    *rr?̂ t 3»RT
^ tfijwfl *rr

TPTT fr I

to % ?c?5 Jtrŝf to facrr ft *nft 
ip r̂ v r «»r  i    f  ̂R t   srs t̂ 

*rt3nrr | i <Tfr*7 tt «*** wr $

fa m  *t fw r f?iT tt ̂   «ptft v rfw  Jr 

tftr 3W ̂ ,*fa «r#t erst vnvi'T? ft 

fa gft TOTft ̂ Nrft | Sff «rr 3R *?t 

fro *r % fa*far % srfir %ttx omtftr 

 sfN̂ r if* srfH wsrerre *tt% % 

s%, *tm& ̂  11 strfflfa   to ̂nrn?

»lfV«HH if7%  ft, W T   ?TT% f  fW FT

% t̂ F l̂ WTH'3* HfftOT 9TT% ̂  WJ TŴ FTT

% fv to $t *$ ft nvfhr̂t | w «pf*rrs 

ft, TOaiww % sr̂r rw aft «nrrr ̂ i

iVtf ftf ?Rj| *PT qfWN «fT̂f fa <TTT
r̂Clwi f t     ? r  «rfaT ̂  fa  ̂ ?r    *t 

wrww wt% % fa%, fsrnfor    % 

fait w ̂  f̂rssT <5fa     ̂ ? m 

TÔr«i%«n%an|f̂rR?i vtto

IPPT’TT

TO ’t 'T*l(ft wr wNFt i

3*1 Fertilier    VAISAICHA 1,lfi5 (SAKA Manfactring 38 
nit* HAM. is.

C5*f to *r ̂srWt %    *f

s9rr$crrgi «m̂faaŵ r̂ft»r̂rT̂ 

ft TOrrfl ̂ r |,
TO fer ̂  fwnRT îfr ̂ fa sW «t 

q̂TÔtmt.̂I T ÎrTT ̂ I 3R W  

arre «pt    f̂3M t *fr f̂ffwr eAT 

%   TnŝWspT'oi ̂mTT    I

«r«t 5T?r    ?ft ?rnr ̂nsr wrr

<TT I    rTd% '#ft '3flt*T    f

% wt n ̂  ̂  ’ftsRT    in

lyŵ t ̂ l̂ n» 'TTrn f, fa V «T «T TR?IT

? 4 ?am3Trr f fa ifr spw ̂  to 

ft    TT fa # g rft   SmiWT

% ?ftr ttto. ̂  *3R iw «   ir iftr 

*J«Tn> if  T̂ f̂H<SlT ĝIT̂t eft

f̂r    fa ̂ t ̂?r   t

 ̂ fir ̂  vm w # 1 % 

wrr wfwrr frw ̂ «rlT f̂T  pr *r 

»WRm Wt ̂ i srwn 

it «rf«Rrrc f̂ĥt % 4 ̂RR?n | fa f?rfaaRf 

efpc  %  ̂ ô TT  5pt  cT?fr?5r  SWTi 

jTO    **TT ?flT IPET OT

fPTT 1

9T̂T 5p HTtf  f%rT fâ v m 
5FTrn 5 iftr *n»Tftr f fa «rrq % 

ijft W 'n     fa*TT 1

(Intemiptiorw
MR. SPEAKER:  I will not allow
n to go on record. This is not the 
*ay to get p and raise it dring the 
deate.

«ft   «$P* <tf (rvsw m * 

w re r  'jft,  *f  fsRT  fa a w   fr  f r o  

R̂TT f      % f 1$ TO VT

w  t  1   f  srff?f f̂t ?jt  % nvm 

t  it ft trr

f      fsnr  qr<fî 1̂ nit  t   t o  

t ff̂ m %, iftr TO 

twm to    | *s«r ̂nr

^ W3T f, IKJHW ** W5TT i fa

favrr to    fastr «if«w

% TO vs *fe*T TO *T tW«FRTT
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■; « W*? *cm v r
t  i ^  ^  ^  t r ^ f ,  ffo i# , 

«ftnr tftffe, wtfr,
Vtf tj f̂r TOW r im ft rflp |  5sft
in w f t  % w ? iw  \ <ftr Tfrft 
frf vn^r srfafawr 55rRT̂ r

v#irn  ^pri î * r ? * T s ? r r %■ 
<n*r *ft 3*  «rr iftr **r vnm 
% Hi i'm fftr f*RT TOT I *T 4fNWl |T 
f v  «̂ ?T B̂Ftft *$*T Ifftft $
sn*r: Tt *T$% f̂trtr *ntft WFTCT
IFFft UPCRfr % v r  m b  $, * *  fa r  
v r  $m, t£tr fa r  v r  a|^ W w , >Mr
fsn^ fSffT IRTFPT VSRTT ^ I *T iFrheRTT 
gfV*WT y^TT, Rf c T yt f  qWrVR
?n$f v t  *t*p*tt v ff  f v  ^  ?rv ĝ TRPT
«f5t ffcrffr w  **T $ VrSQt ftrft ?fW 
a v  5® 5nff $t P̂ffcTT i *n*r If
^Nfr %5RT, <flfafffW  «FiW-

"far sfftfr t» *f n̂ff wwmi fv ^hft 
%nfav %cRT, ^ R ffa v  VPKWlrar, ^T 
g f  $ I IW 3f *fWTW*T HT *T%, sfafT 
T O t!  «rr *if, ^ rrf t cptrt v^grrftrv r 
v t *rf \ *r wmHdi fv *rf?r fw
^TTVT q(*t fw r  $  enRxTT, VFFiT, $T-
sfaisn *rfvr % ?arnr ?ft *rf finr 
f*r v t f m m  \ % <rrfr
jrfft ftr^Fft *f?rr vt% vr srrwpr fv*rr i 
^ ^ ^ i j ^ ^ f v q f e i * i f * r f f * f t  
gfrfR rd *&sr nwsHfeflr% 
i m  % yfagfe f  ̂ r  qfr 
v t  gv*t i w m  *ft *nr?r <rm faz- 
| n r  <rc *1$  v fr  i vrc«ff fwr* 
**r3ffifWflftvr w w  «t«t^ ifT^Qpr^i 

18 hrs.
HALF-AN-HOUR DISCUSSIONS 
FisnrxuczxR Manufacturimg Unwb

nvtnr «n5»w : iRr w r
fo r w r r  i t p  ^trd < f ^ n  i f?r
% arwr ?*r jjro^-^snrt f iw ip r  ^*1* i

«f^f» ^>o h m ir fam  :

6.95:% «pii^r ,-

^TTT Vf^rT^TC s rtiw r  t ,  ^  ; ; i |  
qf^iv ^ ifr ^  % w |^ :

v & k *  «W irf t t  ^ r  ^
V*T f t  t  * *̂ t
vW=fi£t 8,24,000  ?pt t  fftr ^rnpr
4.47.000 ffST ’e*»Rslte  qft fSRTHFf
v4Ri€t 1,84,000   ̂ irtr ^awnrr
1.03.000 2^ 4 I «Tf wt crf^nv 
•̂RET VT t) VnÊ E %*RET Vt *ft

i JTf^t^r t o m  * W t
6.40.000 2 ^ ^ 1 ^ :  vTWKTHr 3,16,000 
J!T ^ I f f̂t ?IT̂  ^ VTPfe ^  IWFiS'l?! 
v t R f i f t  3 ,I S ,p o o  3PT t  ^IW IW
1.93.000 ?*T t  I W  ^  !WT ’V9RTT
|  fv  ftnrd vqfy<£t !®arnnr
t i r k  T&wm v*Tfttn 
50 m  e o  |  i

fPTT w r  * m  'tSemv*&-iWfc* 
% vN fft v t  ^  ?ff w  ?nhTT fv  r̂t 
wn i f f  vi ffHivw v W t  |  ŝft 
gr?TT̂ r |  5r v #  fr i tm W rr
vt 2,47,000 3̂ r
I  «fh: iKRPR f^r 61,000 T*T % TO T 

 ̂ i irf<irr v t  »̂"WiF?r vWs€f
2 ,9  2 ,0  0  0  2*T I  ^  ®FT SO’IVVIH

6 6 .0 0 0  <T?T % ^PTW  |  t
^  41 ^  *̂̂ 11 Iti^t 4,55,000
^  f  iftr?:m vr srtw^w v?r 67fooo 
S*T V V ^ f  | l  W  ?na$ ̂  wnflr t  fv  

r̂r| qfi^v Ip k t ^t ^ t| s ttt^  ^Ntc 
ft, v t  ^ rry r  «|?r v*r |  t

aw v ift  v»r ~$t i w  
w r* t  i t  v  ar̂ ?r r̂ f t ^ r  w m  
»  f  f f  I  »rr
ffiwqite i t v  I  i w  fW t ^


